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MR, SPEAKER 1 I caonot express an
opinion on constitutional and legal matters ;
1 can express an opinfon only on procedural
malters,

SHRI BAL RAJ MADHOK : You
must make it clear that what he sald was

wrong,
MR. SPEAKER : 1 did not allow him,
SHRI BAL RA) MADHOK 3 He sald

what he wanted 1o say though you did not’

allow him. Therefore, it must be ex-
punged.

AN HON, MEMBECR 1 What Is your
rullog 7

MR. SPEAKER : It ls not a poeint of
order...(Interruptions). 1am prepared to
have a debate over it, whether It Is a polnt
of order or not, She had been a speaker
herself, of a State Assembly. It is asking
for a legal opinlon on a legal question,

DR. SUSHILA NAYAR 1 Then what
he sald should aiso be expunged.

MR. SPEAKER 1 I do not want to
show any disrespect to the lady Members ;
but they should also show some respzct to
the Chalr,

12.54 hrs.

UNIVERSITY GRANTS COMMISSION
(AMENDMENT) BILL ; AND
MOTION Re-REPORTS OF
UNIVERSITY GRANTS
COMMISSION—Contd,

DR, M. SANTOSHAM (Tlruchendur) :
1 made my observarions yesterday in part,
1f1 start speaking now, | may have to
divide it into two parts again today because
1 shall have to continue after Lunch. May
1 therefore request you to adjourn now and
assemble again at 2 O’ clock,

MR. SPEAKER : If your time permits
you may continue, Youn were on your:legs
yesterday and you can continue even alter
lunch,
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W ¥a a g (feedt |xw) ¢
Feqq AT, Tazw F Ak F o foes-
aa g ar adY... (sqwww)...

weaw wHEy ;&% .., (sqewm)
819 AT w8 79 st Y §, W@
fear o ... (sggem)., ..

SHRI RANJEET SINGH (Khalflabad) :
Sir, yesterday—

MR, SPEAKER : Let him speak now,

SHRI RANJEET SINGH : You sald
you would give me time,

MR. SPEAKER : No, no. [ am exa-
mioing It and 1 wili try to accommodate,

SHRI RANJEET SINGH : More llves
can be lost in this way ; it ls a very serlous
matter,

MR. SPEAKER : If you treat it asa
debate and if you insist, 1 cannot consider
your request, I am asking the other hon,
Member to speak oo it. (Interruptions).

SEVERAL HON, MEMBERS : rose—

MR. SPEAKER : | think It requires
extraordinary human powers for the Chalr
also to deal with such a House, Apybody
gets up any time. God help this, One
has to be a super-human belog for occupy-
ing this Chair,

SHRI RANJEET SINGH rose—

MR. SPEAKER 1 I am not allowing
you. You go on saylog something while I
am standing, and then agaln while I am
sitting, Whatis this? There i3 a pro-
cedure for it,

SHRI RANJEET SINGH : A breach
of proprierty has been committed by the

Minister.

MR. SPEAKER : [ will latter on consi-
der #t, You caonot get up abruptly,
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SHRI 8. KANDAPPAN (M:ttur) 1 Sir,
these Is some relevance. It is Important.

MR. SPEAKER 1 | have seen it and
you need not explalo it,

SHRI 8. KANDAPPAN: You can
direct the Mioister to make a statement
about It,

MR. SPEAKER : How can it be done
uoless | see and examioe it ?

SHRI S.S, KOTHARI (Mandsaur) ;
Can the country afford to lose pilots like
this ? It ls a very important matter. Let
the Minister make a statement, (Inrerrup-
tion).

SOME HON. MEMBERS rose—

MR. SPEAKER 1 Hon. Members
should be somewhat reasonable, You must
stick to the procedure. You are all speak-
ing without my permission ; some others
are maklng a request, All these things
are 10 be ralsed according to the rules. To
do it in advance without reference to the
rules, I am not allowing,

DR. RAM SUBHAG SINGH (Buxar) :
Today, in two cases, we have deviated from
the rules. Oaoe is regarding the statement
by Shri Govinda Menon, and the other is
regarding the discussi 'n under rule 193 for
which the Home Mioister will be absent.
Whenever any big accldent occurs, [ think
there is provision in the rules that they
should come forward and make a statement.

MR. SPEAKER :
., motlon,

It must be on a

ot ofr wg (3) : &8 & F=Aq
§ & wifgg afeT ag aga § wgaagy
a7 § | ATRIT A ATE F W gAY
wqTA AT HEAT |

SHRI RANJEET SINGH 1 You your-
self had been & pllot and a very popular
pilot and you had been looked upon by the
Air Force as their protecior,

MR. SPEAKER 1 I am & poor pllot of
this House, I am riding a House which
Is worse than th: alrcraft which crashed.
(Interruption) Like the engine in the air-
craft, owing to disturbances fn this House
1 am also bound to crash like It some day.
(Interruption).

SEVERAL HON, MEMBERS rose—

MR. SPEAKER ) If you go on llke
this, 1 will declde not to agree to ft, If
you go on like this, I am not golog to agree
to this, uoless 1 examine I, (Iaterrup-
tion) Prof. Ranga, out of all the persons,
is my oldest frlend and I expect some reason
from him, They sent it 10 me just now,
and 1 have had no time to examine It,

SHRI HEM BARUA (Mangaldal) ;
Like the pllot who crashlands, you cao
also crashland,

MR. SPEAKER : 1 was a successful
pilot, but am a bad pilot of this House,

SHRI PILOO MODY (Godhra) :
May | suggest that it s now 1 O'clock and
we may adjourn for lunch 7

MR. SPEAKER : Thank God that you
are also happy to suggest that, Youu must
be feeling very hungry.

12.59 hrs.

The Lok Sabha adjourned for Lunch
till Fourteen of the Clock.

The Lok Sabha re-assembled
after Lunch ai five minutes
past Fourteen of the
Clock.

[MR. SPEAKER in the chair]

UNIVERCITY GRANTS COMMISSION
(AMENDMENT) BILL ; AND
MOTION KE-REPORTS OF UNI-
VERSITY GRANTS COMMISSION—

Contd,

SHRI S. M. BANERJEE (Kanpur) :
Sir, today ocgotiations are going on beiween
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the dock workers leaders and the Labour
Minister, These dock workers are on strike
in Madras for the last 14 days. 1 would
only request you to ask the Labour Mioister
to make a statement, Secondly, 8ir, you
are aware that the Instructors of National
Fitness Corps are on a hunger strike, |
know, Dr. Rao has all sympathles with them
but 1 would only requsst him to see that
a statement s made on that,

o fire wax w1 (9gadl) @ & qradg
w9t ¥} aig 1 andgT w7@r g

SHRI S, KANDAPPAN (Maettur) : It
Is fourteen days since the dock workers
strike siarted in Madras, The port Trust
have nearly lost about Rs, 14 lakhs and |
do not know If it wlll serve any purpose to
protect the strike, [ understand that talks
are going on between the Labour Minlster
and the representa:ives of the employees,
I had the privilege of meecting the Prime
Minister along with a depuiation of the
dock workers representatives and at that
time the Prim= Minister sald that she is
going 1o consult the Labonr Minister
and glve a dicision. I would only request,
let them give a diclsion as ecarly as
possible.

st AT medt (g2Ar) - & s
CEFT gRgT Far §

DR. M. SANTOSHAM ; There is
partial strike of railway workers started at
Madras,

SHRI S, M, BANERJEE :
has been settled,

That strike

DR, M. SANTOSHAM : 8aking on
the Ualversity Grants Commission Report
I would like to make my observations
regarding the stulent unrest problem, The
problem of student unrest is mz2nacing miny
countries of the world and we are having
our own share. The University Grants
Commission in the repart have made a pass-
ing remuk saying that the remody for the
student unrest probl:m must bs found out-
tide the educational system When I read
that part of the report I was afraid that the
University Graats Commission and the
Minisier would wash their hands off and
would not take any responsibllity towards
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solving this problem of student unrest,
But it was hecartening to know from tke
Minister that the Unlversity Grants Comls-
sion have set-up two Commissions to enquire
Into the causes of the student unrest, remedy
for it and also the pattern In which the
participation of students in governance of
unlversity can be considered ,

Therefore, Sir, It is only necessary that
I should make my owan observailons so that
these Commisslons would stand benefitted
by my observations. It Is sald that the
studen! unorest Is only an immitation of what
transplres elsewhere. Young people are
always immitating : they learn by immitating
and when they find that the politiclans are
carning great headline b:come press heroes
through inflammable demonstrations that
they make in the streets, the students want
to copy the same. Therefore, they want
to get publichly and want to feature lo the
press, As such they lndulge in these kinds
of demosirations,

Apart from that, studenls are adven-
turous people, Students pariicularly in our
country are also suffering from frustration,
They do not see much of a future for them-
sclves after they go through thelr college
studles, Formerly also students were adven-
turous and were ambitious to earn publicity
but they did not Indulge In these kinds of
actlvitles because there was always a res-
training Influence, They had a hop that if
they behaved as good buys and had a good
conduct certiflcate from the principal, it
was llkely that they would be able to get a
good posillon 1o Wife soon after they got out
of college. Now the situation Is totally
different. They find that all the avenues are
closed for them. They cannot find a place
to work and carn and, therefore, however
good they may be, they will not be able to
earn a posltion for themselves in life soon
after they get out of college. They will have
to jolo the huge oumber of milllons of
uaemployed. The restraining lofluence |s
pot there. Therefore It is frustration that
they are suffering from which makes them
Indulge in these activities,

Also, every student as an individual s
a disciplined boy but when they got into a
large group they have a tendedcy to turn
turbulent, But however turbulent they may
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be, they are not self-igniting by nature. I
can say that from my own experience of the
few student disturbances that took place in
Madras. There were some recent strikes in
some Madras colleges protesting against the
selection examination, Because of these
strikes colleges had to be closed for & good
perlod of time, In these strikes it was notl-
ced that the students were not the people
who were Initlating them but only a hand
ful of students who had their Influence with
political parties whose mind and object all
the time Is on creating a turbulent situation,
on creating unrest, on creating a sltuation
pear 1o 1ebellion. Political parties of that
noture had their own agents who worked on
these young students minds and they were
responsible for creating student unrest in
Madras. therefore it s very, very necessary
that we should keep a watchlul eye so as to
see that external influences do not come and
spoll our boys and girls,

Therefore [ would sujgest that our
student population should, first of all be,
cured of this siae of frusiration and,
secondly, they must be kept very busy,
They should not only be kept busy but when
they are kept busy they should have a hope
that by keeping themselves busy iIn that
fashion they would be able, sooner or letter,
to find an avocation lo life and employment
for themselves which will be remunerative,

With this end in view 1 have some
suggestions to make, At the preseat moment
practically all statistical information that
the Government gets regarding the wvarious
departments Is worked out by the respective
departments themselves, In the [ield of
small-scale industry, agriculture, coop:ration
all the statistical daia that the Government
now gets are worked out by the respective
deparimects; therefore, they have a tendency
to pat themselves on the back, They give
the report that they have bieo all success-
ful, A very distorted piciure is thus givin
and on that false prerolse based on the false
faformation that Is givio we bulld our natlion
sometimes, If an impartlal body, such as a
unlversity, Is givin the responsibillty of
collecting'statistics —the data being collected
either by studeats or by those who have
just graduated—It will not only have the
oecessary knowiedge to collect the dala and

compile the proper statistics but will also
have enough monpower to send about for
collecting statistic, It should be possible for
the Government to place sufficient funds at
the disposal of the unlversity and the
university will be the proper medium for
collecting statistics, Our students will be
busy In this fashion and they will always be
having the consclousness that they are belng
usefully used for nailon-building purposes,
Their sense of vanity will also be satlsfied
a great deal, I am quite sure, by keeping
the students not only busy in this fashlon
but also by giving them some remuneration
for the amount of work that they do, it
would be possible for the students 1o get
over the state of frustration and we would
be finding & near remcdy for students
unrest,

Now I would like to make a reference
to admission to medical colleges. As we
all know, there Is a great rush for admission
to medical colleges. We are almost In the
season when this drama Is golog to take
place Large sums of money are offered both
above the table and under the table. This
Is a thing that Is commonly known 10 every-
one. This evil Is increasing, A remedy
must b: found sooner or later for that. |
think, the rem:dy for this lles in this that
the medical profession like any other pro-
fession should also be overcrowded, We
should not feel shy to overcrowed this medi-
cal profes:lon In the country with more and
more medical men and womea. Practically,
all the other professions are overcrowded
and, therefore, we find that this bad prac-
tice of paylng money for getting admissions
Into those institutlons dozs not take place,
But this is golng onas far as admissions to
medical colleges are concerned,

The best way in which the numbar of
medical m2n an:l women In this country can
be increased Is to call back all those medi-
cal m:n and women who have gone away
from our couontry and who are practlsing
clsewhere for more than five years, A good
part of our exchequs’s money, has been
spent on the educa ioa of thess people. Not
oaly that, They have also replaced other
patriotic psrsons who would have after their
education served this country. Having taken
away the seats of others by questionable
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means and after spending the public money,
the hard-carned money of the poor people
of this country, they go out and sell them-
selves for big salarles In other countries
and stay there for ever, They do not come
back to thls country, These people who
bave Indlan nationality, who are serving
elsewhere for more (han [ive years and who
have spent our money on their education
should be called back to this country with-
out any guarantee of job. Within the five
years that they have served elsewhere, they
have earned more than whail could be earn-
ed here in a life-time,

SHRI K, N, TIWARY (Bettuiah) : Sir,
when the Government {s not a position to
give jobs to all the person who have passed
the M.B.BS. examination, he is suggesting
to recall those who are serving ¢lsewhere
and make them jobless here,

DR. M. SANTOSHAM 1 May [ say
that the only profession where there is no
danger of unemployment Is the medical pro=
fession at the present moment. Why that
still remains 30 is because thls is the only
profession which Is not overcrowded, The
required nunber of doctors for the total
number of pauients in the country Is not
avallable. The required number of doctors
should be maide available not only ln the
interest of the medical profession but also
in the interest of the suffering public in
this country, 1 am a medizal practitoner.
1 have full knowledge as to how our medi-
cal profession In working.

SHRI K. N, TIWARY 1 This subject
comes under the Ministry of Health, not
under this Ministry,

MR. DEPUTY SPEAKER : That s
for the Minisier to say,
DR M, SANTOSHAM 11 Maedical

education, Sir. What I am sayiog Is that
they waste all our money here and they
serve In other countries, If you recall them
back, all these mal-practices that are indu!-
ged in for admissions 10 medical colleges
can be solved o & great extent,
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Then, 1 would like to make a mention
of the National Cadet Corps, 1 do not
think we are giving the training io a very
serious manner, After seven years in the
Alr wing, our students cannot even recog-
nise different kinds of aircrafts that are used
io our Air Force. They just learn a certain
amount of drill, arms drill, and they just
learn how to put on a uniform. That is all
It Is necessary that the Natlonal Cadet
Corps should be made use of by us for
preparing actually a force on which we can
fall back at the time of emergency.

Apart from that, the camping of the
National Cadet Corps should be so arrang-
ed that contingents from varlous parts of
the country should be ablc to get together
in one place where they will be able to
learn the technlques of warfare llke jungle
warfare, and so on, All that must be taught
to them, The contingents from diffe-
rent States must gather together so that
an element of national Integration s there,
The spirit of one-nation outlook should be
taught 10 them at the tlme of giving the
traloing, Lastly, the hon, Member, Shri Bal
Raj Madhok, talked about the Allgarh
Muslim Unlversity and the Banaras Hindu
University. I also agree with him. It ls
high time that these names wure removed
because It goes agaiost the spirit of our
national unlty, If there should be a Mus-
lim university and a Hindu university, I
suggest, In Madras, there s a very good
Christian college with 500 acres In which
one college campus Is situated and there
Is 2 good medical college nearby and all
these colieges can be put together and
called the Madras Christian University.

st rrwkx fag (aY7ge) . Sorem
wgieg, s gfrafedy argE wfaaa
(wiediz) falas o NaA &1 A1 gw
wtfaar ¢, @ & fou & g &1 T
tar ) aw ¥ ¥ fedt Ty o faer &
gR orNfa QN & 1 21 e as
gt 1 Aoas quvaT nfedt af
1 1968 ¥ g g AW N T®
fuve aifed s o fear 1 9e
qifedt & sifae® w1 T gt
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e sney § ST & gu® gra A
afrafedl mzg sfae § s s §
T W AT AWAS e arfed w
faraRrdt ¥ q1g gfecadiz 67 & snw S
aT% o) Anyr frend qxar &, faed qr
¥y fafaa @, ag szt fefm @, ot
gaware swufe fafina §, a7 33 & swa
¢ o wAwd & for & @9 F) oW

7 9FHT AT wIgan § | AvAw e
MT QgRgT A1 ¥ gEas ¥ fowr gan
ALK

‘‘Educatlon has always been accorded
an honoured place in Indian society.
The great leaders of the Indlan free-
dom movement realised the funda-
mental role of educatlon and through-
out the natlon’s struggle for Indepen-
dence, stressed Its unique significance
for patlonal development. Gandbiji
formulated the scheme of basic cdu-
cation sceking to harmonize intelle-
tual ard manual work. This was a
great step forward in meaking educa-
tlon directly relevant to the life of the
people, Many other natlopal leaders
likewlse made important contribution
to national education before Indepen-
dence,

The educationsl system must produce
young men and women of characlor
and ability commliited to0 natiopal
service and development., Only then
will cducation be able to play fts
vital role In promoting national pro-
gress, creating a sence of common
citizenship and culture, and strengih-
ening patlonal Integratlon.”

N g dgws  qIven arfed
g %X 99 9T fwmmt ¥ @ gtw @
Tq G AT WUk W fRar o at A
g Al w1 EEg 91, qW AGREA N
A # 39 fewn # wo ava §

sy s yda € pey g}
fs T o gur @AY Q¥ ArET g o1,
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fom w1 & fow agi ax sT &0 W@
It ag fe o gt W7 ag faandf §,
ot fusft wiAsf ¥ o7 § sAwr fewmr
foq awgd & star g1 A0 wiefegdar
% oF fedft mdor g afa & oY fs oy &
30 e €Y g0 9T & 1 ag Ag wFgw om
axar s agt =3% fadar e €1 ) wgt
voeheeg 7 W wpt & fafeum ¥
Iy 8 sp 5 o=yl ¥ 25 s
fefezege s7 Ofad 3t 37 ¥ wfgd f
fgrgeara & oF a¥ srzA) &1 qiw fow
T F 1 25 w7 72 ¥ WY SR A
faa #Y az1 qrzd) R IS AW o
& fzar 1 a9 gwta mfAd fs 25 % &
fad 2t =21 3, oF ¥ guigaE Dw N
w®r FrzA) fgrgeary 51 7rar 97 &) gad
F nidlst ®), AqryY Aam fow s fggr
Wt gat 23 A i 7@ vanEre e
AT K Y 1azgEa d Aty RO N
gl ¥ @ fedt wAw fow &
faerifaal ) | & ag faars @1g & q@A
2WEI

o wrT wee ;g o dead § )

sit Troty g : fagre & Y ¥
g | fa sy o aft grea £
gaTdl ¥ wIHIT K1 g feméd
vgwa ¥ famfad § wsd-ovd foed
T wT, 3% awennd gfaafedt wicg ¥
far §, famfaal 9 fear aeem § @l
A ¥ s W 39T gmEwa &
anar § fe xw fem & g5 w1 gar 4
g et dare g § ) dfwa wgiy
feedlt ¥ oz o OF At Af § W@
fa ag =% I ¥ foew wArd e
fawrd} T ¥ 9C 7 o7 KT qP URA
9T wo ¥t ifra T |
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[»t Ty fag)

1956 # afrafadt area wfgs
gnfsa figar 1ar | W ey f& «leg
el % gfafad g #faew & s
firar YT war €Y fear | IFR $g ooy
w Y fed AT aga R O € fame) ag
A1 9rga ¥ Afea 9@l w7 @% wifs
3% g fefadese ¥ 1 agen fefa2aa
7g a1 & 37 & quad dTE &1 w4 91,
gau fefaiwq ag a1 fs 3+ w10 &3
¥} ar%a agf 9, dau fefargr az @
fe Tadew 2z 8s%9z a1, o Bz
g o1 fr afrafadt @ sreatdr femd
ag, b a1 ag 39 F ANF
15w ¢ fom M qwg § ag foaar s
g § IATT AE) FCHF |

wgl a% qaReT ¥ @2z wEsE A
1 96 &, guit Ay d@famT At @
forw ¥ 74 gas ¥ 63 €} 66 AN g
§ o Wms qaT ¥ & dzw axAEz A
fe ag gra< oy # qaw X Al
SWITATT T qFAT § 01T FAT TN
A § @ ¥ fou ga 57 FTasN )
WU §G FTA T LA g A KK Q4T
€ ng ) gfamw faer & oz 97 wie
gftw & T & qanfas 7 3 &0 gfa-
afgdlw & F9T dz@ maddz Aed) aF
AAMA ¥ FWE arFd w@dr g A
awa TEY & ¥ex HIT F 0T FA¥ foq
70 gynT ag § & aiffmiiz § a3
ag fow @17 &)T 9T ORI KT HiE-
{z g3z a1 faar 9y | oifsarde faar
fedt g9 Famwv N ad afed @
wit | Faadt ff gm{) faewn ¢ sw ow
GZ4 qT I | qRT 9T 3 T4F #19 FewiLy
fear aar ar feT aga @ ghafads 3
3@ w1 9 97 feay e agal 3 a4f foar
A WME QA § s uw & | wif
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arsa 74) fs aT 37 § A A s
¥ |

o aY g3 o afrafediy & o o
oY ¥ ofzarga A g 1 A fx
fearditz a% & arcaigziz N A E w@
mwrIaTA R § | g far glaafad
WZH wfAwA W SqIRr 7 €3 O w9 ¥
9 taar a1 w2 v 3% arw feqrdiz wr
Y GOATEEE g1 I & AYAW IAG 9
% g foad o dfedza amA o §,
37 & grafad a7 T g O @ F mmA
gligauadmTag g fmgr o = H
g oft @ ) 0F ww g wfgw I &
s N1 F1 R TRAH 771 KT S )
arwr aga 4 afemw o, o dwad
oftarw §, s qlamw §, agi 97 g ot
& 1 I AGN R A T oA A
ol agl fear am g ) w@ fol
TIHIAT XY gr@A ag & fr ag 3w ¥ 60
sfawy aanz 2 &, ¥few ag feslt vrdw
maghze gE §

% ga¢ g2w & qdl fa¥ & amar
agt oz Mragz afrafedt § 1 99 0 gt
Falzgfai & T Are ¥ §1 39
% fod g% smor o, faasr fog® @i
gavar At | 3% ¥ gatfas agi & fesdt
w39 ez fadt snds ¢ Ho awy 4,
7 AfeAmT FIF I H @A f W7
sfagza == g1 1 9gt 5 ag N P,
gfaafa?t mzw wfama & wifge fe aw
W1 g AT g w1 wAi aifz ¥ anfe
oA § 1A T A7

Al & wt # & gy wgm wgw
£ 1 Public Accounts Commltice ®Y i

o & aar wo1 § f§ 3,95,336 ¥fgw ¥
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arzg & wf § 1967 3F A (T IR
NSO Par g 1+ A 728
1970 aw, 23,888 ¥faw & Tfeoredmm
afefedz aff ang | ag aga §f z@ &
oA &1 WA few avg & x@wis gar
g ag e gaT s mgw & waw
aga wreed Tl A gfaardiz AW
o#t gt §, su%r gfemedea 7§ gur
XOE! AXF ATIFT SqTA AT wniEd o

domm frm e it ¥ & 5y
FEAT WZITE 1 2V TF GIF A6 T@ W
@1 FR YA AT 97 fF ez nadie
THEI &% #9 FI 741 | 3fFT ¥ g% fan
farT AgY & | o7 W @R IF AT KA
¥foq oz aff§ 1+ Haumar g fe
sqET avgr fiar fs s g fasg ®)
grnfafRl Mt 23 | arfee @
w1 @A &Y &Y w7 oF o7 qr faar o
| s Y oy QAT 6T A) Aw @

fagmwmarg e gt s dar ¥ ®
warw §, felt mdfaw wmfz w72z W
% gnw §, UF gUEATED a@ e
rfgy A J1FT I% K AT W R
w2 e oAtvma w) foedr w2 | 3w
afaw 9T Iwy wyar frar ng 1 fse ag
¥ 39 w9 w1 gfeargdwa gar §, we
Wt qg arét gedweT w1 €@ w19 & fag
w6 greareay wid W q A ot F QA
aga wifad §

Ay mifedt a gnd qaRer N
teuwt ded gq ag wga awr g fw
g3t s Afenr Nt avgy P wifyg
wrgdfar s fdrw o5 &
793 1 Q1 wifgy 1wl gart dw A
a1 grRfrdoT o1 avier § 38@ AN o
AT § 98 AMEREIT ¥ AraEIT AaT

aT § &Y tar gafeu wear @ fe faandt
T g arar g 1 & ag wAr wifgdy
fs faend feamn smaar § &t faaar
waar § ae feaelt srod) oy ¥ qua-
AT ST GHAT § | TW ATE ¥ o) qAIT
¥ q§ oA wifge W)t oifadgs oF @n
w1, OF T &1 §ian wifgg |

=i ¥ are Y fadaw §, awr
& anda s g1

SHRI S, KANDAPPAN (Mettur) : Mr,
Deputy Speaker, Sir, while Introducing this
Bull and ioidating the discussion on the
reports of Ualversity Grants Commission,
the hon, Minister has glven me or rather
given 1o the House the impression that his
contlouance in this portfoli is somewhat of
an uncertaioty,

So, I would rather begla my observa-
tlons by wishiog him « long lease in this
portfolio, I am sure he can do something
Il he has got enough resources at his dispo-
sal,

Sir, in a discussion on education, 1 can-
oot resist the temptation to say soincihing on
language. But, 1 do not propose 1o enter
into the discussion on the Policy Re:olutlon
about three language formula or the consitl-
tutlon position &; such because, I know that
Is not the point that we have boen discus-
siog. Ithas reccotly been discussed and [
do not know whether this can be solved by
my putting questions to  him and expecting
some answere from him, We all know the
consiitutional handicap with which we sul-
fer. That is a dilferent polnt aliogether, But,
what 1 propose to say about the language
Is thls,  After all, Goverament have deci-
ded I that policy resolution on educatjon,
1968, that they are goiog to  permit all the
languages to be the medis of instruction in
vanwes Univensitles, Aad oow that is an
accepled formula 10 all pariles and to all
Governmeats. It is but proper for us to
consider that since the Unlversity Grants
Commussion was set up for a specific pur-
pose of malntaining the standards in higher
education without any effort on the part of
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the Central Government or on the part of
the Universlty Graats Commission, by sud-
dently switching on the medium, will we be
able to malatain the standards at all in the
universitles 7

After all, we all know that the language
is the medium, the wvehicle of thought and
expression and unless It is properly equipped
and properly developed so as to make it as
a sultable medium to convey the higher
sclentific thought, it would be impossible to
swim safely by pushing the boys from Eng-
lish Into the respective languages. This is
a very serlous matter about which I feel that
the U, G, C, should make some cffort.

1 would llke to make a few suggestions
on that poiat, Since the U. G C. has
already got this method of organising semi-
nars for the promotlon or for simplifying
the teaching of English, they know as to
how the standard of English could be
improved and all that sort of thing.
In additlon to that work, they could as
well take up this work also ; they could
organise seminars wherein they could bring
together professors and techers from varlous
universities, engaged In teaching subjects In
Tamil or in any other lapguage and in this
way organlse discussions and dialogues
between them, I am sure that somethiog
could be done about it,

Also, it Is possible for the UGC to
prepare a glossary for ecach subject which
could be ulllised by all the prof rs and
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Government that they can have their own
legal terminology, With regard 10 the
other sclentific subj:cts also, I say that it
is impractical, because when once you
allow a language to become the medium,
then, automatically, sulting the genlus of
& particular language, words crop wup ;
words crop up : words that are already In
use come Into vogue, and they are put to
a different use altogether or the wuse ls
enlarged or limited, as the case may be,
For example, In Tamil Nadu, with my
expzrience in  the ocellege, I know that in
many a subject there is quite a sizable

number of words that have bzcome
commonly used words for sclentific
purposes, If now you are going to Insist

upon a common glossary, [ am afrald that
it is not going to work, So, Instead of
harping on that, 1 would rather ask the
hon, Minister to say that sviting the
genius of a language, they would permit
them to evolve their own glossary or their
own terminology for (he subjects taught In
the unlversities,

SHRI N. SREEKANTAN NAIR
(Guntur) : Sclentlsts will teach by slgns,

SHRI S, KANDAPPAN ; But still,
language Is needed. Without language, no
communicatlon can take place. So, this is
a very terlous matter for them to consider.

Another suggestion that I would like to
make is that they should see to it that the
universities  located in  a  particular

students, | would here like to point out
one thing which is still agitating my mind,
and | do not know whether GQovernment are
clear about It, and that is about the
common glossary that should be made
applicable 1o all the languages. As far as
that question Is concerned, we have already
rejected jt, because 1 think that It Is an
impossible proposition and it can never be
implemented. In fact, I may point out
that the Law Mipistry some years back
Insteted that the legal termioo ogy should be
the narae for all languages in India, but last
year they found that it was very difficult
to apply a common terminology for all
languages and, therefore, they have given
up that posture, and they have pow
conceded the demand of Tamil Nadu

lang reglon should have at least one
scien'ific journal so that the students may
be acquainted with the latest scientiflc
knowledge on the subject. This is very
essential, and the reason for my saylog so
Is this.

I know that the Government of Indla
started a scientific journal in Hindi. I do
not know whether It was started by the
Elucatlon Ministry, | was told that its
circulailon was not so good, |1 do not
know the reasons. But It is for those
people coming from that area o think
about i1, bzcause this is a very important
maiter, There Is also a UNESCO journal
called Courier which is being .. published in
15 languages, They are publishiog that
journal in Hindl, [ learn that in regard to
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the Hirdl publication —I am not saying
anything against Hindi ; [ am not even
remotely meaning any'hing disparaging
against Hindi-the circulation is only about
200 with the result that for the last eight or
nine months, they have stopped publishing
the journal, These are all serious matters,
which it Is said that Hindl should be make
the link language

AN HON, MEMBER : How many
were sold in Tamil Nadu ?

SHRI S. KANDAPPAN: 1 am
coming to that. In Tamil, the numbsr of
copies printed was 5,000, and all the 5,000
were sold io the open market, Ngw, they
are golng to increase the number. Thisis a
journal of a wvery high standerd. In
addition to that, In Tamll we have got a
private monthly magizine which Is complely
devoted to scientific articles, and which
has got a circulation of more than 10,000,

I think this is a pre-condition for a
switch wer of the m:dium from English to
any other language. 1 fecl rather concerned —I
do not know wh:ther I should—about it as
to why this trend Is not exhibited in Hindl,
There Is something radically wrong, If you
cannot create this almosphere, | am afrald
you are not gning 1o succeed in making
It an effective medium. The most impor-
tant factor Is the content of teaching, the
knowledge, the substance ; this should not
be allowed to go down, S-udents are not
there to learn only the t!anguages ; that is
the bussiness of linguists. After all, langu-
age is only a vehicle,

SHRI N. K. P. SALVE (Bewl):
What does he think are the real causes
why Hindi is not patronised as well as it
should be 7

KRISHNAMOORTHY
Give bonus to reader of

SHRI V.
(Cuddalore) 1
Rs. 100,

SHRI 8, KANDAPPAN : [ cannot
satisfactorlly answer It as 1 do not have real
experience.

MR. DEPUTY-SPEAKER : The popu-
larity of Hindl is not the subject under
discussion ?
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SHRI S. KANDAPPAN ; It Is iime
the Hindi friends took note of this, They
should ask their Btate Governments to see
that the secondary schools and college
libraries and also public librarles are made
to subscribe to these things

I am emphasising this because In the
functioning of the UGC I find there Is no
scope for this sort of work. When you
say that Indlan languagey are golug 10 be
the media of expression in years to come
Indla in all universities, this s a factor
which you cannot aford to Ignere.

With regard to Centra) Unlversities Vs,
State Universities, | do not know the purpose
or rational behind the farmer, apart from
the consiitutional position. As it ls, the
Central Government cannot clalm that be-
cause they are running a few universities,
thelr working and administratlon 1s betier
than all the other State unlversities, |
should say ft is rather evin worse, A
major portion of UGC allocation Is being
concerned by the four Central Universities
of Declhl, Aligarh, Binaras and Vishwa
Bharatl, The last is in a separate category
by itself, But with regard to the other
three, they are llke any other universities,
Yesterday, the hon, Minister tried to make
out a case as If they are performing a unify-
ing function. 1 fail to understaned it, In
India, elther in regard to education or any
other subjsct, whenever there Is a Central
Institute it unfortunately happans that only
those who are sltuited in the vicinity stand
to galn by It, not people from distant arcas,
If the Government wi.h to continue this
position of having Central universities, then
they have to have mare Central universiiies
caterlng to varlous regions, But I would
prefer that the Central universitles be hand-
ed over 1o the respective States and the
money thut saved disiributed among all the
70 universliies in the country,

In 1965-66, out of a total allocation
under non-plan projects and plan projects of
Rs, 17,85 crores, nearly one third, Rs, 6
crores, went to Central universities, The
same lr the position in the next year and
the year after: From all the three reports,
1 find ope-third s eaten away by the 4 Cen-
tral Universitles and two-thirds are shared
by the other universlilgs. This, 1 fcel, in
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very unfair. Goveroment should really do
something about it, I would rather prefer
that they Central Universitles should be
handed over io the concerned States, that
the Centre should have nothing to do with
them,

The Universiiy Education Commilssion,
as early as 1949, described the teacher as
the corner stone of the arch of education,
The Natlonal Council on Educational Re-
scarch and Tralning calls the teacher the
heart of the matter. In thelr publicatlon,
Collective Quest—Ends and aims of
Education, the Councll says |

“‘When the heart Is In good condi‘ion
pulsates, with energy, steadines and
passlon, cducation grows, When the
heart declines, educatlon founders,”

It Is very rhetorlcal, and Is very good, But
what has the Ministry done about It 7
Everywhere In the unlverlties we find a
bazar atmosph:re prevailing. The Radha-
krishnan Committee, the Humayun Kablr
Committee, so many committees have
_touched this Important aspzct. Even student
indiscipline is connected in a wap with this
atmosphere  that  prevalls among the
teachers and the inadequacy of the facillties
that they get, They have to live In scat-
tered places, they do not have easy access to
libraries, This sort of thing can be easily
rectified, Cin you not see to It that at
loast when creating new universitizs, you
_put up the staff quarters within it, so that
they will have a different atm>sphere alto-
gether, instead of this Bazar atmosphere,
So, this Is a serious matier to which they
should really pay some attzntlon:

I would only again appeal to the Minls-
ter to consider the aspect of the standard,
the quallty, of language that is going to be
the vehicle of thought in India, all the 14
national languages, to pay some attention to
it, and also see that the teachers are given a
proper atmoaphere in which they can pursue
their acad:mlic aspiratlons, instead of poli-
tical or other asplrations, which {is malnly
due to their environm:ots and wot dus o
their mental make-up,
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SHRI R, D. BHANDARE (Bombay
Central) : I shall des]l with three points
only, namely the new Bill which has been
introduced, the UGC repart and the objec-
tivesl and the alms of education and to what
extent they have achleved,

The new Bill makes a departure, a wel-
come departure,, Three Members are golng
to be full-timers in the UGC. 1 hope they
wlll devote their time aod energy and work
with sincerety In dealing with the colleges
and students, and wlll look afier the follow
up action, The Chairman also, I hope,
will devote more time, These new changes
sought to be incorporated in the BIll are
welcome, The new functlions that are sought
to be Incorporated, vrz., maintence, grants
and development grants, are also welcome,
I think both these grants will sausfy the
urge and the nced, as suggested by my hon,
friend Shri Kandappan, of some of the
colleges and universitles, That Is so far as
this Bill Is concerned.

Regarding the University Grants Com-
misslon's report, it must be said to the
credit of the UGC that they have been dis-
charging a very wonderful and good service.
The policy which they are laylng down for
the purpose of establishiog new universitics
and colleges in order to have a proper
standard in educatlon, [ think, is good, OfF
course, I have my own doubls regarding the
standards, whether the standards are being
achelved or not, The alm is good, but In
practice the achievements are few and far
between. 1 have my own recasons, but time
will not permit me 10 deal with them,

The Centre for post-graduate Education
is also doing very useful work. The provi-
slon of residential accommodation for
teachers and students Is a new innovation,
On one occasion the present Education
Minlster said a few words about himself,
that he was very poor. He was very poor
and he has scen jopurl life, Therefore, |
hope he will see that more residential acco-
mmodauon will be made avallable to the
students who are badly In oeed of such
accommodation so that they can devote
their time and energy to study. The siudent
ald fupd is also a welcome festure to meet
the pceds of the students. 1 have to make
pne ot (wo suggestions about ceatral
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universitiecs. Why should we not start
another Ceatral unlversity In non-Hiadl
speaking area so that encouragement could
be glvén to those who are coming from such
areas 7 [ think my friend Mr, Krishoamurtl
referred to It and 1 think it is a good sugge-
stion, The hon, Minister should keep it in
mind.

About the classification of universitles,
one may say that we have Federal or
Affiliatiog unlversities and  Residential
universities, I happen to be a member of
the exccutlve council of the Banaras Hindu
University. To my great surprise and horror
I found the campus city to be an open city,
when 1 first vislied that university. The
campus Ir accessible 1o any person and we
have seen the results of such an arrange-
ment, (An Hon. Member : There 1s a
temple inside). Temple, hospital, grazing
grounds and what not, It should b: & campus
In the real sense of the term so that there
could be privacy, There Is also the quesiion
of law and order, Every now and then we
cannot ask the police to step in to malntaln
law and order, We happened to discuss the
law and order problem with the concerned
authorities in that city. How can we slep
into the unlversity campus, they ask, The
sludents are very senslilve,

There ought to be more centres of
advanced studics, Oaly 27 universities had
been given speclal assistance, I think more
unlversities should be covered by this
scheme., On the subject of examlination
reforms, we, The r bers of Parli
consider the Kotharl Commisslon report,
While discussing it we made certaln sugges-
tions to reform Examinatlon system. But
Education Minlstry had appointed two more
commitiees for this purpose and I do not
khow how long they will take. Efforts should
also be made to give more scholarships,

1 shall now turn to ih: polais suggested
by the hon, Minlister of Education, He says
that the primary object of the UGC is to

give development and malotcnance grants,
their function

secondly, 1o co-ordinate
and to muotaln aod to ralse
These are

she standard of educatlon,
very good and laudable objeciives. Have
wo been able 1o achieve them ? Another

purpose was to achieve uniformity in sylla- -
bus and examination. We are for from that
objective, It Is repeated ad nausecam that
education is an Instrument of social change
and makes man's mind cultural and culti-
vated and achleves social and natiooal
Integration. These are the three main
objecilves or the alms of education; to bring
about social change, to make the man
cultured and cultivated, and achieve social
and national Integration. Have these obj:c-
tives been achieved ? What is the answer 7
I shall leave the answer to be given by the
Education Minlster himself. As 1 see, let
us consider to what extent the mind has
been changed In ordes to bring about soclal
change, as It cxists in the village and cluies,
Have the rigours of the caste system lems-
ened to any extent 7 Has the educated mind
applied Itsell to this aspect, or, have we
given education to chapnge the mind of the
educated person to adopt a different or
totally changed attitude towards the soclal
system 7 What Is the answer ? Have we
made man cultured and cultlvated ? 1 thiok
the number of such persons might be just
few and far beiween. | would ask whether
the educational system should be glven
credit or whether credit should be given to
those Individuals themselves despite the
system,

The question arises as to why there is so
much unrest and indiscipline, One of my
hon. friends speaking some time back dealt
with this question of unrest and indlscipline,
It is often said that ft is a worldwide pheno-
menon; that the unrest is there all over the
world in the student community, But have
we applied our mind to the real causes 7 o
western countries there Is unrest and Indi-
scipline because of affluence, There is unrest
and indiscipline lo our country hecause of
poverty, unemployment and (rustratlon:
among the educated classes. Have we been
able to remove these causes, or, can we
simply justify the unrest and indisciplioe on
the ground that i is a worldwide phenome-
oon ? That question also [ have to the hon,
Education Miaisler, -

You know what Is happenlag h our
country, Tne mind of youth is very impress-
ionable and formatlve. What Is happ:ning In
the different unlversithes today 7 Different
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political parties are projecting thelr philo-
sophy and images both In the teachers ‘mind
and the students’ mind. The result Is that
the impressionable and formative mind
which the student has to open to these
projections, Some of them have become
chauvinists and some of them have become
Naxallies. Even the best possible intellectual
student is amenable to intellectual indoctri-
patlon, The result Is that, as we find, the
Nasxalite movement Is spreading, It is not
enough to justify that it is only the poor
poople who are m:mbers of the Naxallie
movement, No, Sir, 1 beg your pardon; even
the Intellectuals are attracied towards these
fdeologies,

MR. DEPUTY-SPEAKER : The hon,
Member's time is up.
SHRI R. D. BHANDARE : My last

point s, has our educational system incul-
cated any ldeology based on national and
soclal Integration, secularlsm and democratic
soclalism which are the ideals, which we
have accepted, which the country has accep-
ted, 1 think the Education Minister and the
Education Ministry must give an answer,
Even if they are not in a position to give an
answer in this house, they must so change
the educational system that the objective
should be achieved,

With thease words, 1 resume my seat,
15 hrs.

it TrRTAATT Trest (92Ar) @ JqsaE
agiza, g7 AT A fasafaasa agaa
waw gaieT fadas &1 99 ) A7
LLLARICIAICERE ST idl SO & S ]
gmaq fagqa g 37 fFar o §, s®
% afey fasafaama sqzia s ®t
qastaq fear ar 1@r § st fasrr ang A
TR R AT & By g Q17 @
sfawre ot ey ar R &1 @ ¥ guler
t e g9 waw @ AfeT ax aw gr R
o oY fawr ogfa ¥ sge ofcada adl
w0, Aq A% W A § feF-wmld wh
¥ g g w1 wiw A IBAT | andy oft,
I AYRY, gNU W guAr fawn
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R EF I @A SN
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FIXHAFFAAAT § | IAINWH
st sawn @t fasafaasal # faer &1
arsay fgt &1 el faadiz & @ ge
@ fowr w0 =msg 7Y war 80
afweT aga mt fasafaamal & it
famr ®r meqw wgAN § 1§ g
g & wug agt gfas wars¥ = faan
T WIETT AAT , T2T F A7AT Wiar ®
faar &1 qisaw T FT IF AT FY qOAY
aFgd | & Ay ¥ g1 Trgar g v g
e & glY wiaid sggmEt §, ¥ waA
&1 gF1aer $37 § gfes @l §1 T H
qea® Farc weared 1 g5 q fasr wr
€ogE Arir agar se graAl & A glawr
0 | wgo gy wmar Ad ¢,
frz ot g 3q a9 faa¥ war w@ £
M-V W wag Qe wfs g wad
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77 g% T formr & A § Azl e
T3 FT AW |

7 % qlaral ¥ garc grew ¥
FEAT AEAT 2 | qheT ¥ Awe
Y §, wearew A @ N qdw gy
R frandt it aitw gy 1 fawifea)
¥ag g unardw af & 5 owgw
B ¥ o0& 9 FT g% § gy ¥ @
3T ® nrEmT AFT @ wd A fox
93 1 FgT HIAWEAr § | ¥ fod A
w309 § i gq adam qden sma 0
a1 Ffad | 9 -A a7 § Qw-zew
& SrarT 9T aden # ez, aifes a1 g4-
Aifas qdear ¥ w197 7gY 930, @ ¥y I
1 3fz w1 W fawra 28 Qar § sk ma
oY FEY agar 8 1 5@ H agg awg AN O=-
adt it g

g famafaaregl & smdss g9t
FIAIN ¥ A W g @ & WA
F Fw @ g AR wfqaiw fasa-
famaat # tar g a1 B sl w@@ Wt
a7 fawafamiea # glas & @w-
1o @l & 1 3g favafagey aagy &%
HILoTHoUHo &I HUAT QT § AT gHAT
T AF 3T W ¥ gl fawe
axT 2...

ot mywif wdw (f) © wEwd F
T wreg?

off TRTATC PN @ 3@ 9T a9
A

ot oyt 9w FE W AN | -
foe arg gresxifawar & ware aqr oY

qreaRIfa® §759 § 99 ¥ A9AT qoWT
PO A AT w1 ww G

agt as gfafadt & A=d O atl
& TxY §, W17 IAEY At W A A
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§ | fasafaaten aqem aan sz o gar
¢ fe @z @re a% gw a9 W @paa I
YT I9% T1% IS0 A9 oy IFAT W R
Hfea f6r 3¢ & 21z #9471 g9 & HF
&\ usg gerdy w feafa o wsd) AgY
8, fazafaamai &) feafa sy ase) a8)
g sre wraral &t feafy s gsdd agy
g agt sga « wagi 9z @ sqamy
wwar § oY eHifec gt o s ¥
a7 gl fasar § 1 wsqgsi § 3w §
a7 fa¥, gas1 91 I-1%= § 39 ¥ gar-
fa® Faq fad, g a1 H F3F3@2WG "9
93 gyt =fgm

T 91T ¥ ggf aTgRIAAIT ¥} A
&Y oY @ YT #g1 wrar ¢ fF gw |Ara-
1Y GHIST #Y €991 $TAT T18A § AfFA
& wraAT SRAT § ¥4T aMAAIT 7 fasar
fodt Y fasafamieg & & oat 2
FAIAAIZ 497 &, 989 I & &G a1 I9
® FAEy | s fawdrs g 8 eargar
HEgIeAr afeY ot AY oY, |@t 97 grow
¥ garwarz 1t fasr & sd 9 | w37
qrgfA= ot gAY GAAAR FIX Y |
et feral & w3 AN g@d awda
%) femal wf @ agi@ & 1 g wwc @
a8y wiAt & grl & famnr ® fasfoq
feaqr s wifgr Wik 3ge a@d
wifgr f& &8 @mmaz  qar
wigd € ... (%aqwm),, guaa # o
W, AN AT WE A q@er wwar §
#fea 398 foq ang @ & o) fasr &
a7 ¥ sredz {rRizang ¥ 9 oF wE
¥ WG W W § I@ W A=
WX WY ey § 1 gifoq ay ST gE
wa ® AT A &TA § e Foar w1 wsdra-
w30 fear 1T sifge | 38 T 5 s
T weT f g1 M adv ¥ ey
g § % afy wie 38 ag N AP

¥ ST saqrT €1 T wAT gy § A
frar ®t &193 gra & «fag

Iqreqar ngza, fagafagragy & ary-
Aar @% W w7 FATE 1 ITH
qReqrq aga & a+NT § ) w9 g §
quIR WAg WRWT 9% g § 1 faeA #,
92T # 31T 9T 39 H 3A% §azA @@ g
g1 a9 % foq s ¥ agfead £
i fou g gfaafads vz & afcada
wifad | famfaamal & @t faw siga
FAge g I A afr v ofeads ady
& 1 AT F W q@&T AW AZ § )

& & % az g @ fw faerr
ana # &vs & faas a3 wfgr ) At sq
frasl &1 Y% & srq weaT iy 1 @
qsql # §iENyTE FIAX aT G, @
aTg & AT Ay 99 @Y & ¥fFA 3w o
i fagra agi g1 sa & foo fag
fauifia f&7 o7 fF &7 & w3
srdligrz g 1 gk fage #
AT ¥ AAT EAE FHA  aga
guAr §, a1arge ¥ o gHe WA §,
ayad) ¥ ungen wAw § A Fwed)-
gt ¥ ot s@w B, 1w gere ¥ fagre &
gAY qguAwidw § fax w1 fr wted-
Z0z w139 IAA K qbv wer 1@ § Tl
g% O fagrea 49Y § 1 ddft aide
waffas 2T sEwT W wTEN § 1 Ag
®ieigyz K1aT T47 F¥ § AT A quA
@y § A NY 9z 7@ § ) cufog @ &
fagrr faaifca 1 sifgy fs fea &Y
a9 $iEgTz FAT aqAN |

= ¥ & wrioe mida ag g wgAr
wigm s gar(y faen Afe & 3w as wrg
args aftxds 7§f Mg ax o gwear
st 91 gaierT A w1 "ot A
A § wyr v o3 N gx e § ag
€ oY TAg 3 & wT AT e W
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s fifag T s3w £ w17 fa=q A
m<2 ffag T gig & 37 &t yAfa
# wor &3 £.fow ) g gEf N oY
firerr fiforg | ITHY @EqT wrAr @Y gEAr
feard i3 ot 33% @A & fou @
aer TR WF Ot ae g@ frar § Ay
ag awa £

off ogAT WA weaw  (EREge) ¢
Jqreqw W, A1 qga feAl & g
famafqareg sga ara & @7 dta
felé uw grg faga fasm w9 "agRg
Aagh qC &N 1 9EF @19 919 FEA
fawafawisy wgzT waw Ge fadas
WY qgt 9T Iafewm fear g1 ot delua
W g ag wA

A% 6 F o FdEHz ar awm
IAH FEPAAY :

““The Central Government may

appolot such number of members, not
excseding three, as It may think fit,
as whole-time members,™

agE QO g e @ g3 9 ek
Trdt fimfd) & fag ag anna alafy
8, dafaar % are ww @ Afew fo @
TE A Y A & @ wifgs 9 Y
Ig% for 3 quif & v §

gt ara ag & fe grax quded O
Tead WIS TR N AN TN @A @
ek o H ew e wwigd sEw
[guiy ot 97 wga a¥ famfre ¥ o
o %o WTZIWIG YW §XET X | IA¥
afaftR sud W gEl garvw dax
gxeqaw ot ¥ 1 gt e, off ey Tt
sang ot f 3aF ¥ IR o) foade-
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g E I AT Q7 fodides
ATTH GINA THAT HAT F 1 AW 46 9T
faddaa qo 10 @ asrr d § :

“Importance of education of woman
cannot be over-emphasized. Women
hold the key to the fature progress
uf the country," etc, eotc.,

fafrs deedt & S d ¥ afi §

wiT et & Ak & wgd go g fawr-
fawmdo 11 Hwgr d :

““We, of course, assume that there

will be no complele divorce in these

institutions between humanities and
sciences,”

fomar sifgr @1 arg@w dz goa-
fadir 1 e & g & gfhar # s QFd
SN 9EeE ) arar T @ & Afed
gt wira #t gfFafedls #, gy aw
G F1 GEEAW g, WIEH AFEE AT
|reeg Fandis o fFaar snaat fear
mar g & W9F WEAW ¥ R G947 H)
amAT Tg | wrw gw w4gd § fw fawa
¥ qu #f @dm AT WA & i 73
IrFg gadla fed & O 47 q @1 15
g # TetmAd IR F@wow
a% &) garar wgar g
“One way in which the Centre can
play a greater part in promoting high-

er education is to establish at
least”"—

at least—

“One Central institution of the high-
est standard In every Siate to serve as
an example to other educational losti-
tutions in the States.”

¥ gag § ¥ Al foodidea § fomr-
9T g fagm foam it wfiaigds
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fasre wTh | ot 97 Wk g AR
gU ¥ agi 9T 7Y wgr AT fF qad
gAY qzar gfrafadt & & v we-
da & 1 o Avad SR 7 N guae
ezl ¥ I9AY fad-dge A, wig Iw
g wrdRagas fawr 53 mfs griase
ZET ATh ogharA I wemfax wafsw
g # & ar 8% | T 649
# &% syraw gru foar aof &1 o, 9z
T FIT W T N ¥ I P
fr ga%) fpadt saflgzmrr A & &
sigarg f& w9 fagx & sa@ goi
FIGH S S §7Y &9 o 15 fradd-
&7 % A1agT ¥E glaafadt &1 w7 §
a1 dgw TEEIZgaT F € I | &
Iu%r A9 §g ¥ W@ afsr @ qud
fawra szfaamg & afz qg Sfaw
s ¥ feg gz Fx @1 gaw) zww
wiren YT efagra Mm% &@& aer 781 2;
UG.C. iz g 196566 % aigfesn Fo
3% gy gizw & T F A1 w2 AT
ag aYer |1 A1IF /AT JT FE€ 71 1965-
66 % wmrarge gfaafad), fagre gfqafad,
gzar gfaafadt 1 s gor gATE
& w7 § aga &% 7377 R¥ 17 1 qrow)
qar g f6 ergdwma & wwy & fagi
fggea § gau wsy ¢ i 9« f& oa-
W qghaa 28 gfrma ;i 3w & &t
WL 66-67 ¥ WY A gram W@ 1 AS-
g ®Y {1 F1F 66 g Azw AT fag
gfrafad 1 ¥am 21 g s g
gfrafadt w1 504,166 s fay m
I8E AT Jo e He AT & 2@F A
ot aft graw g 1 gfaafadt gz -
o ¥t o feiE @ gmwr o wqfeamw 9
t oab gaa d & sgm 5 ez g
wfqdt ® feaar fear man, oo @ W
oy ¥ ag wgr €W fem war
qown ag & s wx & A Frewg fear,

sk 15 Tmr wr fawfw &
warfas, f @ dear §) $19 W ayran
ifey @ a1 ) w19 T wR e
4t | & a1y ¥ frdgr swmr f6 ag ww
fag® fagre s2w & w9 qaz Aforg

s qra K aa & wgar wgm e
Faz fagr &t o1 WAy @ oA §
S gt ow @ e P b |
fafgen gfrafadt & fog fead o= &
Zw #m agt w73 & @ € W 31 faw-
T, 1968 WY o warvifea s agt
I&1ar 741 @Y 3§ 99 & fawr wwew
¥ g w5 |} wrrad s wrmg ¥ egw
1 f6 39 9T faare g wr § 1 AT gy
wift a% AF fear oy @er &1 A e
# ¥ fgt ow e agdw & T fi gai
asfl ®T 1 I wAY N IOt g
i § %15 0F fagre ghrafadr s
F Wt fog  wwpa gfaafed ¢
& srgar § 5 ot & 3wt dewar Freafaar-
®7 § 39 F) Ayaies 6T, O 0 g%
Q19 $T & oF gud qfrafad Fafesr
Tfaafedt & am ¥ @F A wfaws sy
&1 fagre gfrafaz & o argq-wigaz §
agi ®) a1 Zma § Ay & vy N s
¥ uare ¥ g @kl F agt @ wgn
wigan § w4ifs fase 50 exd agt o
g ) A g

Tio faqu ¥ xa fawr w0 ¥ A
X o et B arm dwrf o fiw
gfrafadl g & w0 20 sy oo fg=dr
* r g P ot e ot
g gfrafedt & szt o dga €RA-
zawm & s gifr g dfer wm ogan
AW A% TG T A § | WTT WMo ¥
g% a1 foan g4 g0 Tw WY X WA
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¥ s w7 g fe smT sme ¥ gy WX
s § A Te 1T F AW F@Ar
t fF oagem sl W QU A
% ais wq &, @@ $T 9a  fagie
ay feez wsa & o foad eww ¥
A% qg @1a w5 It § fe ag s
farem gfez & 1Y § silT ae T@F I%-
g¥ig B g2 frar sn A agi &) wE)-
frs dvadia ot ww @t andt 31 gl
& ogar 6 w0 ot 9@ W2 Y aE
o & |

# qrdlg woe agw T g
g a1, I fawafeaedl @ sqaea-
fiar 71 aF e g0 § gei iy ) §
fee oF @17 sgm fs Tw ox awfare
q4% fasre w741 Tifgd A mifsamie &
deql- ® 99 fawr g7 ofsq gfafa 3
It fiaiE dw &Y & 5w 9T amdangds
faare ®¥ att &7 & wx 47 ) 15 AaC
5t foegAwms & ay ¥, 10 qoac &
furrsdga o) diwig dgRgA F AR H &
gar 11 ;g Y fREgdaa & X § Y
¥ war 8, 99 97 wig A q )

miw g} fasy & famrfgat § =4
¥Y ATaA1 , 9% AT Area F § A &0
fear & s & 2w Far g, ww §
wqr gAr A BN A A, A A6
ot aw gfrafady oz 2@ | wiX fasg &
fagifqai § oF adr ix atdy @ gww
agl § 7 a1 & ST § T AW w93
% gArar | g3 fz7 1@ a1 w1 6§ go
@ g &, faardt @ ax a@ ©1 swa
faq a% gl 937 T gwy 1 Ik feg
o9 g8 Ao o Hlo ¥ suFewr wT 7Y
% & adl, 78 s o awar ) AT TS
fegormda atm @ § f& adf, =4f
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%g o1 g%ar, 3% fay weawm Ufee-
fedta wgi as §, A€ wgw ow gwAT)
gay s g At ag & f5 awr whesy
AFAHITAG WA T § 1 WA ATH &
HIFIGEY AT FEHT I Y T AN N
Z 1 WITT qIHITF gAY AAET q§3 6T
¥ 9% faare &3 fF g7 ¥wre 42 fafede
wwy & wfveg art # g wav v @ €
afg ogr 78 AN a1 §AOAITan, wle
avg agi Wt afrafafedl &1 dwiomq soar
wfe7 & A | AT gF AW 9T wit,
TWGES GV |

ug ard & et & weaew A wgar
wgar § 1 & Xaan 1% graq §ho e
¥ feeet ¥ s qg N ofteid v o
&, ag a%arga § 1 A awaae medt
A qargr @ A< faza #r o) famre B fs
77 77 fo=r vt oF I QU qw
I, aAT T &1 IE qhar
yorrt & gaifas S af qden Ag @
it | sEa3 faafraeg, amro fam-
famr=g, fagit fasafaa=a st g am
¥ Afad, g7 safea Ao 73 gz ol
gEaii # qgar § 5 s qder ¥ &
FqT HFEAT §, TG KM FTHATETG

o=a # & grada fgar 50 o ¥
w1, Ian gfaafedt &1 qu sgww 3,
9 AIAT F AT 9T IZ A0E Y agn
9 5T aFa § wrrAqe afafedt w
oF w199 §—Ads FIST—ay WAy
iR owmegwtam A A ¥ ¥ig ¥
fat gu wd & agi % @ ad fw d,
FrTA o §, wafeq qa sir &
widx aqr frsafem=g § S "3
frear sifgy | it ag & fage gfa-
afqdl & 9Aq FIAFA, FHIGL ¥ S
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& v Ity TraEr el @ X aann

e a3 g gud w1 § faa 1 wofl-
A ®FT ¥Arn wifgn | §F g7 @ 0
T & w@d ge & sgm 5 fasn w0
W fagre afvafed & omar @ w, aw-
el wi@, AgAIT FAN, ARG
w1, wgedl F e afafadt &
AN wAF, D w9, qAfem @
fadry s @ 1 fa| avg s ofad
w1 QMY asx Par § A IgA) fazifusg
urR ® oy o § 34y AT W AN
F1 WY fafiq ggmar 23 F1 gsq www@
t | @ gR arar g fe o Gaifadge
faeen § aar sz o faezew § Faar w40
ot 379 & gureh oA faarfaqi & & <fs-
faftas sraar | 78T Y fasa & faanfagy
# ot Qo he TET § a7 qF N DA

**SHRI J. H. PATEL (Shimoga) :
Mr. Deputy Speaker, Sir, we have, under
discussion In this House, the University
Grants Commission (Amendment) Bill and
the Annual Reports of the University Com-
misslon relating to three years, 1 do not
agrec with the provisions Incorporated
In the Bill and as such, I oppose it in

foto.

On golng through the Bill, 1 find that
redical changes have been proposed In the
structure of the Commission, delegating
more powers to the Government nominees.
This Is not proper inasmuch as we have had
bitter experience of Government ofTiclals
misusing wide powzrs given to them.

Secondly, I am sorry to say that we have
to discuss both the Blil and the three
Reports of the University Grants Commls-
slon together, This shows how litile impor-
tance we are giving to education,

Thirdly, the Government made a provi-
slon of Rs, 18 crores for higher educations
for the year 1968-69, When the population
of the country Is 50 crores, this budget al-

location for education is woefully Inade-
quate, I fail to understand how this amount
would meet the requirements of university
education,

As regards the varlous stages of educa-
tlon, I regret to say that there is no proper
correlation between the primary, secondary
and higher education. On account of this,
when the students come out of the unliver-
sitles thcy prove to be misfit to the
soclety,

The present educational structure Is such
that only a few can get higher education,
The wide disparity in the economic status
of the people and the English type of
education have led to the creation of two
classcs of people—rich who enjoy special
privileges and the others who are denled
these privileges. Another noticeable feature
is that a close contact between the people
and the educational Intitution is lacking,
This Is not good for the progress of the edu-
catlon.

1 am sorry to say that the Reports of
the University Grants Commission are ke
the Reporis of the Joint S'ock Companles
glving only siatements of income and expen-
dllure. The reports are dull and drab
and do not contain any intersting features,

Just as brain is important for the body ;
0 Is the University for the country, For,
the country’s fulure depends on the way the
Universities functlon.  Unfortunately the
Reports of the Commission give a dismal
picture, If the country is to prosper, res-
pons'bility lles on talented and experienced
I and professors who can mould the
students personaity. 1t Is sad w0 note that
the Reports do not mentlon a word about
the direction lo which the country has to
go. Itls, therefore, imperative to have a
realistic educational pollcy and a proper
perspective planning for lts implementation
during the coming two decades.

The available statistics polat out that
there are 22 lakhs of Uhnlyersity students
who are stulying In varlous branches of
education. [Is It not essentlal to make a

**The original speech was deliverd o Kaonada,



27 U.0.C. (Amds) Bill

[shri J H. Patel]

realistic- assessment of the man power re-
quired for the various fields of activities in
the country and they determine the optimum
number of students to b: trained for the
purpose In each fleld, so that thelr services
could be avalled of in the economic and
soclal development of the couatry in the
best possible manber 7 The Government
have not, so far, given thought'to this,

The Report of the Man-power Study
Team was submitted as carly as 1967-68,
It4s only now that the Government are
thioking of Implementing the recommenda-
tions made by this Team,

1 am unhappy to say that in the matter
of education we are strictly pursulog the
British pattern, It Is strange that this
patiern 1s being followed right from Lok
Sabha and High Court right up to the
Panchayats, We are slaves of English, This
13 discouraging and disappointing. It Iy,
absolutely necessary 1o remove English from
all sieges of educatlon, and to replace it by
the regional languages, Oaly then we can
hope to progress. The continuance of
Eoglish perpetuates privileged classes, It
1s high time that we dispense with English
once and for all,

It is of paramount Imporiance to eradi=
cate the evil of widespread student uarest
now prevalling in the country, Just as
medicines are being invented 1o cure di-
seases, 80 also have we to find out ways and
means of removing the malady prevalling
in the student Ity. The ponsl|
bility does not lic only with the Parliament
and the Judiclary, The University has
greater responsibllity to deal with this pro-
blem. Englneers repair bridges, doctors
cure patients : In the same way, the uni-
versites should solve the problem of students
unrest, Mere conferment of degress Is not
enough. They should see that the degrees
serve some useful purpose in life.

India Is an agricultural country. But
lUttle importance has been given to the
tcaching of agricultural sclence, Minlmum
qualificatlons are precribed for doctors,
cngineers and white-collared jobs. But Do
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such qualifications are prescribed for agri-
culturists, with the result, that they follow
outmoded and outdated methods, of culti-
vation which yleld very poor returns, Whean
milllons of people are under nourlshed, it
Is essentlal that top-prlority should be given
to augmenting food production. This can
be done sclentifically provided a large num-
ber of agriculiural gradvates arc traloed,
I feel that the Government have only recens
tly started paying some attention in this
direction. Another important field to which
the Government should pay heed Is a close
and proper llaison between the agricultural
scientists and the farmers, so that the farmer
should teach the latter about the latest and
sclentific methods of cultivation.

In proper and immedlale steps are not
taken to remedy the numerous defects exising
in the educatlonal sphere, we cannot make
any progress, It ls necessary that we should
draw up a long term educational plan based
on reallstic assessm:nt of the needs of our
country and it should be Implemented fully
and vigoriously, Formulatlon of plans
should not bz left in the hands of bureau-
crats, who live in isolatioas have no contact
with the people, It should in fact be en-
trusted to the peoples representatives, why
have clear understanding of the con-
ditlons, problems and needs of the people,

1 therefore, reiterate my carlier suggos-
tlon that English should be banished from
the Indlan soil. Encouragement should be
glven for the development of reglonal langu-
ges so  that the country progresses, The
Plan should be effectively Implemented and
the amount allotted for the education should
be properly and fully wtilised, Having sald
this much, [ oppose the varlous provisieas
in the Bill and express my dissatisfaction on
the working of the University Graots Com-
mission,

SHRI HEM BARUA (Maogaldai) : L
have gone through this amending Bill and
1 find that this seeks to amend certain rules
governing the UGC, But then [ also find
that these amendments do pot change the
basic characier of the UGC.

Under the proposed section $5 (2) (c),
persons representing industry and commerce
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etc, will all be there, But I do not want
this, L want the universities or the higher
centres of learning to be coosigned to the
care of academiclans. There should be no
representatlve of industry or commesrce. No
body likes the sight of pot-bellled people on
the dals of a university or enjoylng positions
of power in a unlverslty, It should be left
to academiclans to manage the universities
or the higher seats of education. But do we
have any such Instance here in our country ?
We have not,

I'have always felt that the UGC has
been serving this nation as a post-office
counter and nothing beyond (hat, Is disbur-
ses the money to the affiliating colleges and
universities, which it gels from Govern-
ment,

AN HON, MEMBER : The whole

Miolstry is like that,

SHRI HEM BARUA : [ feel that the
UGC must not function as a depariment of
Government, but it must functlon as an
independent body. At the same tlme,
it muost tackle the problems that face
oor education today, which are too many,
These reports are unfortunately bllssfully
silent about the problems and about how
the UGC proposes to tackle them, In the
reports we fiad only mentlon about disburses
ment of money to ceriain institutlons, Money
alone does not solve any problem.

It is true that the UGC and the educa-
tion Mioistry are handicapped by paucity of
funds, and I would beg of the Flnance
Minister and the Government to give more
mooey to education and give more money to
the UGC so that the problems that face
educatlon today might be tackled in a pro-
pet manner,

. The reports have also pointed out that
there is an Iocrease in the number of stadents
in the universitics and colleges. Such increase
is bound 0 be there, because India s a
growiog country and India Is a developing
country, and freedom has opened the flood-
gates of aspirations and opportunities foc us
.1"

- V. RA®):
f

SHRI BAL RAJ MADHOK- ‘(South
Delh{) : Only aspirations and ..not npportt-
aities.

SHRI HEM BARUA . : Might be so.
Freedom has opened the floodgates of aspi-
rations for this country, and mofe stydents,
and more young men and womgn would like
to have education. There Is pa_doubt about
it. Therefore, this Increast in lh?- number of
students in lhe universities qr colleges Is
a very patural phenamenon. So, the oumber
of universltles should increase In this country.
The exisiting number is too inadequate fo
cater to the needs of the students,” those
boys and girls who want to go to the univger
sitles for higher education, Therefgie, wp
should have at least 250 or 300 unfversities
in this country. Dr. V. K.R.'V. Ragls
himsell en educatlonlst, apd 1 hope he
would ook into this problem aod creato
more unlversities, 1 do not belleve in the
dictum that proliferation would lower down
the standards of education. 1f there are
more and more of smaller universities, théy
will maintain the standard of educnlon alld
at the same tim ensure..

SHRI ATAL BIHARI VA!PAYBI
(Balrampur) : Not pecessarily.

SHRI BAL RAJ MADHOK 1 No, 1
do not agree.

SHitI HEM BARUA 1 Provided
the smaller unversities are properlj
managed... )

SHRI BAL RAJ MADHOK ; That fs 8’
very big ‘H*. ) ’

SBHRI HEM BARUA : There should
be more universities In this country,

but they should at the same time be pmpeﬂy
managed by the UGC or the Gmlﬁrnlnt
I do not know who s responsible for’ manag-
Ing the universities. 1 am not one of those
who belicve In the Idea that haviog moye
universities Is not good for (his couatry.
The creation of more universides wouid be .
good for this country,,,
THE MINISTER OF EDUCATION
AND YOUTH SERVICES (DR, V."K. R,
@ood universitles,
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would more universitles Increase the standard  replace It by the money of the poor

of education but they would also at the
same time ensure  discipline among
the students in the various universities,

How does the UGC want to tackle this
problem ? According to the report, by
expanding existing facllities, They do not
want 10 open new universities, Existing
faclilties must be expanded. They say
there should be restricted admisslon, 1t is
a good idea ; at the same time, there
should be provision for absorbing the
youthful young men and women in other
frultful avenues of life, Hence there should
be mote vocatlonal Institutions, We do
not want 1o creaie an army of vagabonds in
the country, It is a fact there Is ove-
crowding In unlversiiles, but 1ke problem
cannot be tacklcd by more wishes,

We have the plan, The plan should
bave a manpower bhudget, According to
the needs of the country, education must be
imparted. There is also ofien a confllict
between the courses of study, beiween
the humanliies and the sciences. There
should be none, We want young men and
women to take up humanitics as much as
we want them to take up science and
technology.

Then there is the problem of student
indlscipline. It s a plty that you have 10
persuade lnvigilalors 1o take up that job in
examinailons, 1 do not say all students are
responsible for this ; only a very small
secilon are, You have the instance of
Vidyasagar College in Calcutia, when it
was attacked by rowdy elements, it Is the
students who defended the college. That
shows that the majority of students are
right-thloking, Therefore, 10 oversin.plify
the problem would not be right,

Then there Is a tendency to say that
students are worried obout their future and
therefore they are rowdy, Those who are
worrfed about their future would be very
busy with their studies ; it s those who
are pot worried about their future who go
about destroying property. A bus burnt
or laboratory destroyed Is so much natlonal
property detstroyed ; it Is so much part of

texpayer, Therefore, this is a very serous
problem and should no be oversimplified,

Again, these boys and girls are teen-

agers, Teen-agers do not wory about
their future they have other problems to
tackle.

The problem of student indlscipline is a
social and psychological one and has to be
tackled on that basis, Educated uncmploy-
ment §s mounting in the country. The
Finance Mipister of may State sald that
after the Fourth Plan, to total backlog of
unemployment In the Siate would be 14
lakhs, Naturally the boys and girls get
restive, Therefore, the Education Minister
should Instruct the planners to see that we
plan our programme according to that,
according 10 our manpower budget and
according to the needs of the plan. The
plan should be formulated in such a manner
as to glve avocation and occupation to the
rising gencration,

SHRI LILADHAR KOTOKI (Now-
gong! : Mr. Hem Baruva has obj:ction to
the bringing in of representaiives of various
professions, Industry, business, etc., inlo the
Universlty Grants Commisslon. My submise
sion Is that the entire purpose of this
amending Bill is to give greater authority
to the University Grants Commission, so
that it can fulfil the task and the objective
for which it has been established.

SHRI HEM BARUA 1 My point was
that the managment of an institution
should be given to the academiclans entirely,

SHRI LILDHAR KOTOKI : Mr, Hem
Barua himself, a liule later, sald that the
greatest headache before the Universities and
the soclety as a whole is the growing un-
employment among young men, 1 would
§0 a step further end say that this indiscip-
line has got a diréct Jink with the frustration
In the minds of the people who are coming
out, or are about to come out, of universities
with degrees. They find that they are in
an occan without any support, and that is
why they take recourse (o the anti-social
activities, for which, of course, there are
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other reasons also. Therefore, it will be a
good experiment to sce that the University
Grants Commission gets a pew content and
purpose so that it can be more effective in
achlcving the objective,

The Bducation Commission, the Com-
mittee of Members of Parliament known
as the Sapru Commitee, and also the Esii-
mates Commlttee of the Lok Sabha recom-
mended that the Universlty Grants Commi -
sion should . be given adequate funds and
authorlty so that they can act as a co-ordi-
nator of the entlr educational programme
of the country. Today we are at the cross-
roads, in a dilemma, While we want to
glve autonomy to the universities and Siates,
at the same tlme we want the Cenire 10 have
full responsibility for guiding the education-
al policy of the country. At times, even
in this debate, it has been suggested that
education should be made a Concurrent
Subject. The Education Commission, the
Estimates Committee and even the Chairman
of Ublversity Grants Commission have
pointed out that it is not so much a question
of brining it within this or that List, hut
a question of creating an  atmosphere in
this country whereby the varlous universities
and other institutions are glven proper gui-
dence by the University Grants Commission
with the grants that cre placed at its dispo-
sal by the Government of India.

15.54 hre.
[SHRI K. N. TIWARI jn the Chair]

8o far as the grants are concerned, the
condition today is that the Instiwution or
the unlversity concerned ,must provide a
matching grant, Normally it is 20 per cent
and occasionally it is 50 per cent. 1 want
that this maiching grant condlilon should
not be there,

DR, V. K. R, V. RAO: It will
go for special purposes under the Act.

SHRI LILADHAR KOTOKI : T have
got another special pleading to make before
you, and that Is regarding women's educa-
tion and students welfare, programmes, It
should be an outright grant, the only condi-

tlon being (hat the scheme put forth by
the college, university or the .institufion
concerned should be acceptable (o the
Unlversity Grants Commisslon, On that
basis If grants are given 1 hope we shall
be able to redeem our pledge 10 accelcrate
progress of women's educatlon In this coun-
try provided for io the Constliutlon and
the directive principles. We had accepted
it. Time without number we have discussed
it. But for want of proper attention and
adequate funds we have not been able to
g0 forward with this programme,

I request the hon. Minister and the
U, G. C, to expedite the establishment of a
Central Ubplversity at Shillong, It was a
commitment by the Central Government, It
was approved by the U, G, C. also but due
to some tcchnical difficulties it has not yet
been established, May | submit that in the
meantime the Assam Assembly and Megha-
laya Assembly have passed resolutlons.
authorising the Centre to bring forward
neceseary legislation,  Therefore the Bill
may be brought In expditlously under Artl-
cle 252 or entry 63 in list I if they want 0
make it an Institution of Mational Iimportan-
co. The place is surrounded by a complex
population and abounds in natural resources,
It has also 1o face nalural calamities such
as floods, earthquackes etc. quite often,
The University at Shillong may be made an
institution of speclal Importance if they so.
desire,

The Educailon Commitiee Report has
{tseIf devoted some space to educated une
eroployment but they bave advised caution.
Seven years bave passed since thep and we
have seen the gigaotic proportions that this
problem has taken in this Country. Who
else other than the Education Minister can
take the responsibility for the students in
this Country 7 It is not good to say : thete
is no employment that [ can create; It Is foe
the Industrles and the other depariments,
That s techolcally correct. But il such
time as the problem is taken care of by.
those departments, the Education Minlster
has to take this trouble and reduce thils un-
happireis, He may inadvertently ask how
long the will be there ; one hop, Member
refered to It 1 do not take 1t seribusly. .. |
want him, as an emineot educaiionist to
cootinue to gulde the policies and remove
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those difficulties in our educational system
and save our soclety from the growing
menance that Is uofortunately attributed to
the student community, 1 feel pained at
heart when It s attributed to students as
such by people without caring to find out
or analysiog why a particular sectlon of the
students behaved In a particular place in a
way lno which they should oot have brhaved,
We have to find a rem:dy for that, Unless
we approach the problems of the students
with a spirlt of understanding and a se1se of
sympathy we shall not be able to solve thelr
problems by any methods of coerclon or
anthorhty (Interruption). 1 do not consl-
der this problem to be such that we can not
find a proper sclution, If soclety as a whole
and all the political partles take a pledge to
act in a co-operative manner In dealing with
this problem and the government also came
forward with adequate funds. So that we
can make the llves of the students tolerable
when they are in the unlversities, sohools
and colleges, and they can find that they
have got a purpose for having this education
and can avold all troubles, so that when
they come out of the Institutions afrer they
fiolsh their particular courses of studies,
they can become useful cltizens In the
country and they nced not do such things as
they are forced or compelled to do owing to
chrcumstances for which we ourscleves as
soclety and the nation are responsible, We
must acknowledge that responsibility.

16 hrs.

I hope that the University Grants Com-
misslon, with tnls new organisation and a
new sence of awareness (hat has been pre-
cribed to them by successive Commissions
and Committees, will rise 1o the occasion,
and supported by adequate grants by the
Government and also with the co-operation
of all sectlons of the people In the country,
will come forward to foster a real national
educatlon la our country.

SHRI RAGHUVIR SINGH SHASTRI
(Bagpat) 1+ Spoke In Sanskrit,*

SHRI N. SREEKANTAN NAIR (Qui-
lon) t Sir, we all accept that aducation is
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the cornerrtone of clvilisation, but in India,
our educational system ls llke a street girl.
Every one wants to have something to do
with her, 10 possess her if possible or at
least have a2 go at her, but nobody fs pre-
pared to take the responsibility for the lssues
or for maintalnlng her in future. The edu-
catlonal system Is not owned by the Union
Ministry, They say It is In the concurrent
list, Higher education s not owped
by the Siate Governments, They say, It Is
the concern of the UGC and the Unlon
Minlstry. So much so, the Issues-—the unl-
versilies and colleges— are like strect boys
girls. The usual term for children born out
of wedlock Is bastard. They are bastard
productions. Each university goes on its
own way, The UGC goeson lo lits own
way, Ministers who come one after the
other make thelr own declarations,

Il you look lato the procedure we
have adopted In the educational system,
we started with the three— year engineering
course, There was a protest, The UGC
suggested four-year technical course, 7
unlversities rushed in to start four-year,
courses In engineering. Then all of a sudden,
one fine morning, the minister comes
forward with a statement that four-year
course will not be accepted as a proper
course, What happened ? There was a
great agltation o my State, and mysell
along with all the members of the Syhdicate
were gheraoed for 8 hours by the university
students who thought their future was in
danger, Such experiments without * any
regard to the future of this country, to the
civilisation of this country and to the future
of four yourgmen are made by the UGC,
by the Minlstry and by everybody, We have
to face it, at least those who are educa-
tionlsis have to face It becauss the UGC
have a lot of favours to dispense with,
There is a saying in my language that only
arich man will be lnvited for a feast,
Those universities which are rich, which
are really affluent, they will get all the
grants ; those universities which are pearer
to Delhi"will get all the grants, and not
the far away universitles,

Then, new rules are belog made every

’mm;ﬂdmfmmmm lnthel-lindmr in Boglish of bis speech,
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time, Yesterday, our Minister was saying
that mew universities will not be glven
grants, Earller the Unlversity Grants
Commission declded that there must be
more unlversities on the basls of history,
tradition and linguislic development, So far
as Kerala s concerned, It was‘huggested
that there shonld be two more universitles,
Cochin Unlversity and Malabar Unlversity,
Now the Minister says that there would
not be any new university, This kiod of
tiokering with the decislon taken earlier
should be done away with.

The States cannot consider the
possibility of surrendering thelr rights over
education to the Central Government
because, unfortunately, the Central Govern-
ment is domlnated by Hindi fanatics, The
North Indian people want to dominate the
South lodlans and they reslst. So, the
linguistic formula will be some sort of a
compromise.

In this context, I -will have to refer to

Tamilopadu  because the people In
Tamilnadu are equally fapatical. [ do not
agree with their views, For example, Shrl

Kandappan was saylog : we do not want

common glossarles for  sclentific and
technical matters. I say that we want
common  notatlon, comman techoical

terms and a commeon glossary. I certalnly
believe that If a high-power conference is
convened with all the Educatlon Ministers,
Vice-Ch llors of universites, r bers of
senstes and syndicates, even though it may
cost some money Il such a conference s
convened I am sure that the vast majority of
the coolerence will conced: that there
should be one commoa technlcal
terminology, one common glossary and one

comman potation and that should be
in English. Suppose a post-graduite
student of Tamilnadu goes to mest a

post-graduate student of Kerala or Andhra
bow will they discuss their technical
problems if the notatlons are differenr, if
one does pot know the notation of the
other 7 Therefore, at least for techalcal
subjects there should be a single glossary,
siogle notatlon and single phraseology in
spite of what our Hindi fanatics may say,
If they stlll insist, either we have to bid
good-bye to them or we will have to fight
it out with them, )

Then I come to the question of grants as
favours. As has been pointed out;
most of the granis go to the Central
Unlversitles, Then they dole out graots
here and there to some universily or
other. That practice has become very
unsatisfactory. There sbould be some
rules or guldelines governing this.

Then, the UGC have several schemes
for raising the standard of education,
Improving the condilions of service of the
teachers and so on. But they do not
approach the problem In Its entirety, They
do pot see the question In its entirety, For
lnstance, the UGC wrlies to all the
universities we will give you grants for
the flrst flve years, What will happen
after the first five years ? They do not
consider that question In its entirety, Both
the Centre and the States will have to
consider this question. After all, you
cannot close down any college or deny It
asslitance, so, why do you not honestly
say that the Centre will glve asslstance
every year to the varlous universities ?

Coming to the Kothari Commisgon
report, everyboly swears by it, Whether
it is & three.year course, four-year course
or five-year course, everybody swears by
this Report, It is true that the teachers
must have higher salaries and thelr
workload must be reduced but where is the
money to come from 7 Then, the standard
of education must be maintained, All
these questions must be gone into wery
thoroughly,

Now the UGC has no control over the
various  universities and the Central
Gavernmant have no control over the State
universities. Everybody wants to swear their
own sovercignly or at least thelr own
independsace, . Then how can education be
canallsed, controlled or systematised 7
Therefore, some formula has to be devised,
A common vocabulary, common technical
terms, common notatlon, and glossary can
be agreed upon by all the reglons If a high
level conference on the lines suggested
earller is convened. Then only the distrust
and mutusl suspiclan will be removed,

Coming 1o the last question about
medium of lostruction, every State has
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power to have its own medium of Instruc-
tions and you cannot impose any Central
decision on the States, Yet In our Kerala
university I made a statement which was
condemoed by every Malyalam fanaiic, that
our university would be the last university
In India which will introduce Malyalam as
medium of higher education, | want the
higher education in vernacular medium to
be held off as far as possible, because the
moment it Is introduced there would not be
any coheslon between one State and another
State, and we would be cut off from the
international educatlon system, Therefore,
let us be patlent and put our heads together,
Let us convene a most democratic
convention to declde this question and let
us be more fcar with our money and let us
disuibute it equitably to the various centres
and areas and let us prescribe uniform
standards.

Lastly I would insist that imposition of
Hindl should not be attempted —not your
Hindi the present Education Minister’s
Hindl, but the previous Educatlon Minister’s
Hindi and the Hindi of the Government
of Indla, 1 think then only we will be able
to raise the standard of our education and
bring some common system in our educatio-
nal set up instliutlons,

SHRIMATI ILA PALCHOUDHURI
(Krishnagar) : Mr. Chairman, Sir, I welcome
this Bill that is before the House, There
are very good poinis in i, but there are
ceriain things that agitate the minds of
the people about education now-a-days,

Flrstly, 1 would like to speak about the
North Bengal University. Nepall has been
considered to be a subject of study at this
University, It has been the demand of the
Nepall speaking people of that area that
Nepali be Included in the Eighth Schedule
of the Constitutlon. There are 10, 22, 210
Nepali speaking people according to the
1951 census, Nepali has its own ladigenous
literatare which s rich and beautiful. I
hope Nepali will be glven its due place in
the universities and it will be lncluded in
the 81k Schedule of the Constltuiion, because
1 thiok the people have a right 1o that,
When | speak of the North Bengal univershiy
today | speuk wilth a very heavy heart be-
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cause_the North Bengal Unlversliy has been

closed down, Then we come to the
Jadhavpur university, This also has been
closed down. The Bengal Englneering

College has been closed down, Whatever
has happened there has happened because
there has been a (errible Influx of a certain
kind of Indoctrination that has made the
students do many things which they never
dreamt of dolng I will submit to the Bduca-
tion Minister and to the Education Minlstry
that wherever the National Flag has been
desecraled, torn and trampled upon and
whetever Gandhijl’'s portraits have been
burnt and Gandhian and Tagore literature
has been burnt, [ think, the picture of
Mahatmaji must be restored and the na-
tional flag must be restored on these Insthu-
tions. The institutions cannot just sit
back and watch the natlonal flag being
trampled upon, The Ministry must take
a strong hand in It and sce that it is done,

1 would now like to plead with the
Mioister that the grants from the UGC given
for students® welfare and for women's educa-
tlon should not demand any matching grants
these should be outright grants. We need
to do students’ welfare work on a very large
scale if we are to overcome this feeling of
frustration In the students, So, I would say
that there should not be matching grants ;
make the graots outright,

Sir, the UGC gives the grants for the
remuneration of the Professors and teachers
but they do not got this ln time, Let the
UGC keep some sort of an eye on this,

About women’s education, my hon,
friend just now sald that the Report of the
Committee of Members of Parllament on
Higher Education has said:—

“The importance of the education of
women cannot be over-emphasized.
Women hold the key to the future
progress of the country.*’

Then he sald, “‘etc., eotc.” It Is quite true
that when it comes to speakiog about women
in India, we have all kinds of e ceferas.
Women are Devis; they are to be worshipped
and everything is to be dope for them,
Dr, V.K.R.V, Rao : They are also feared,
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SHRIMATI 1LA PALCHOUDHURI :
No, never feared but loved, I hope and hel-
ped to go forward, without hinderance.

However, when it comes to women's
education, the UGC has not taken as much
trouble over It as it should have done. |
moyself am connected with two institutions &
college for worklog women in Calcutta and
the Krishnagar Womens’ College. The first
one, runs in the evening, It Is running with
great difficulty, It has no premlses of Iis
own; it gets no kinds of grants because it is
required to make matching grants. | must
commend this college to the knowlegde of
the Education Minlster and ask him to look
ioto this.

We have just pow heard a very beauli-
ful Sanskrit speech, A Sinskrlt Unlversity
ino Nabadwip had been mooted a loog time
back bat it never came about ln Nabadwip;
I think, it came about o Ujjiin or some-
where else, But Nabadwip tbe very seat of
Navya Nyaya, Is a place to be considered
for a Sanskrlt Unliversity, [ think, Sans-
krit Universitles did have very won-erful
curricula. 1 was looking at a very beautiful
old manuscript and the House will be inter-
ested 1o know that in the curriculam that
had been envisaged in a Samskrit Navya
Nyaya university of the old days, in which
Nabadwip had a very great part to play, the
facultles they recommended were.—

“'farew, fawr, w9a, =g, arfge,
WY g, §A0la, Ja@, AR,
w1 faar, swmT qafaar 7

This was the whole Idea of the curriculum.
If we can evolve this kind of a curriculum
in all universities and colleges, much of our
trouble with the students will be over, I
think.

Lastly 1 would like to mention that
education must be connected to some kind
of a vocation, I think, the hon, Education
Minister had sald some time ago that during
the birth ceatenary of Chiuaranjan Das that
Deshbandhu Das was going to be commeasu-
rated by a vocational iostiturfon that would
train the students in some vocation at the
end of their university career. I hope this
will come 1o life in West Beagal where it is
badly needed, and Hon, Minister will give
on assurance.

I hope, the UGC will grow from strengt
to streagth and give outright grants forh
women's education and welfare of students,

ot frw? (qfam) : qwafh oY, ow
sTR wfra A wgrarfsqurqu i ¢
aftww afews Y @t 1 qow witT ofews
w1 fama @t @Y 7t awar 1 dfex gwr-
afy o, & o AW wAw A w7 § fe oy
g & A ofeww w1 fosa, T gan
? 1 T g iz ofeww &) @egfa w
apr gar -

nrar usy ¥ & sar gk dar fs
a9 WAy g g fs gt T ¥ ol
W farer fw afews & aga o @, oz
gfty, #1Q, e & Q) o few dxr
QM F T W & sear Wil o
YT Afgw NT E 1 gTaAme M W Nor
aedy § wd g fa2wi &1 g, 98 AT §
ATREa WA & T327 feqr o @ gdr
axg Ma ¥ M ge aver § Ag IEA
gfeaw w1 27 & smT fHar ) 3 Ay
&1 53T & gANAT § R WRA § gAr
Tifg

ga yoft masdt fazfeat s aff
s awd 1 afy arge @ afexq &, 79Ty
a1 gfewr & & asel o ar awdt &
a9 X A wifgy I AT A ARA-
qi ¢ ¥4 gy 1 whfeq gard W
fer § 9@ % WA ¥ g7 Qo waer W<
fo oY g g ®1 Fv@ T 4 T
FiewETa & AT N Fg gAR agt avar
¢ I g I aw

w19 wAd § Fe mar ¥ idra agiy
# agt w1 9t wroga 9 36§ feddr
wigid fgwr€ ardY ff | A0 N qyFaw
qddta ¥ gt | G w A AFT Sdw a1
it A @t §r Al T d & sy
araar ar, Safas faar qudl & W
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arsafas feamfis & g€ odar 4
wammar fs ag qEfss & @ s
g77 @ a1 f oY g wvar § wgT e
wg g9 ¥ a8 AT AN ¥G gAR 90 woAr
Y[ 97 AF AZT X @6 | XA W7 WY
R gt e & faded Wi & foerr
®) 3THEAT T WET HFAT ISAT AT § |
afY 5w § fs mrar § iddrw, Afaa,
HY A wqT Ay @y Fray e §
Ry gq@ ¥ 313 wrw ¥ weaw Ag
g 1 agi &1 wfegan f dar ar fagd
&Iare Mar # qreafaw fgar stz Isw
fasr o) Y 4 ag REdte F P O
T gadt Ay WNT HEgAr  AG@S
giar ar, 93 fr &9, Qfta, ady &
Fam frg avg & W@ 2@ & wwrsi
w ¥ FgpA g Wk W
amral & frg dega st @ afy
qraeqs § I ay NINF W wq
aeq faxdt qfaas wiersll & faz &
foq afzr w1 ¥ Fem @A 91
catforg Mar & oF T A1 @ § A
facaea@ P s aar F fog
s faafaaisa g1 & qawvr g e 53
ot §4Y o & w30 5 faez wfqsg & ol
fasafaarsal & eqa g @ q¥
wfger ¥ gfrafadr 2ar gafes a @
gemr ay mar w ar fafaszar § &
mar & feq w0 qF glrafadt *r @
qim § 3asr sar v K gawn g fs
Mar & giT 97 36 AN ¥ ety A
fear war & 1+ mMar w1 fasafagwg &
foq N wiv At § wg weew F gwd
qrad At fausfearsal &1 fax § 9ad
ag fax war &1 Nar § N fsrfeamg
& ag u¥ Qar faexfeass 1 ot arge
® feref sy &7 awd ggt wean
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[ 1w § 1 agi fgaa wwa} s A=
NIy %X ¥ R swaeay @4 & wrgm
f e o faasfagien Mar ¥ 3,
gfm, fasy st ferssr ) e
W @ QY W arAx & g fs v
¥ fxad worwz foew, i, ALK 1S
fRassr d &1 & wiea v gy
fa § =g atc st & g & wqna
w¢} afas g o '

T srew ¥ agt st w af-
afqdt w1 M aF &Y darger TwAr fd-
wiar aiar § 461 afmafedt & Mo &
ferq wél srgmr 1« Mar 1 gfrafad A
%! fafezar & ageq ff o wfge
I8 & & A9y gfaafad @1 aww
favafaaeg dar a8 fiar wfgy  w=@ifs
& M & fog 4 Aderes ghafed
g Figm 1 mar F) fafose feafa Y
g1 & Ty gr oY Nar o) fEame &
feart ot feqar & &t agi & Al w0
aN AT MET Har § IT AT N
77 § ey ga agi & fag oF fae-
frarsg ®Y =1 11 w17 Afad s wa-
g ar faarf & o€ afrafedr @1 @
A AXNE § SAX N IT H B
fefees dqr@m ? azi foam afasi o
I2qTAT ar § I F ITGIT ® AT
2r qry N FBY §, N g A fawe
g% § fasafageg & 97 o § Aaea
@ frasa . wleg Mar & ey
) sq ¥y ge afz agh 407 §9-
frafor wdx & eqIoAr g a1 39 W
SUTET AL § qHAT § | o gl faRay .
TS € FragA ¥ oy wow §f o
37 &7 SR GIAAT P I6ALY |

DR. V. R. V. RAO 1 We have removed

the Oceonographic Study Institute apd es*
atblished ft there in Goa.
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sit feiwk : JEst mAsTa gR & &
w fog & g fe e &1 A S2d
agi & oWt & Fecfiefees o swam &
oy g Azt fadsh woarst & gf-
et st 81 ww am@ g fe
Moy & aga ¥ A wfeadza 7 QN-
My oA § ag ATEAWA F@ X1 T
daw ag ez awr A Q@ F A ¥,
afew ag wifsrs, e A go qme o
it o q #4ifF 3@ T 0w ET 4T )
qredor wmiA & fawr & @7 § 0 ¥fe-
gon gt ag tar @1 fs s gAfega
wraref & A7 I faear ar1 W@
for® wrar @7 WA AEA T 47 I@ wAr
T IUANT FT % 4 &1 forg ¥y F ag
NIaT IIAN F Ardr OF qgi 99 B QAN
i

Ferr i sgmwgm § fs afz
Tt # 5@ awg & famafagreg & eqre
o ar gad @ oveds  ahwd
fafredt & sad fag faaw sTarfai s
Few@ & 49§ ¥@ A fas a7 w@ifs
fadeft sngral &1 aw@ R ¥ A M
fazai & g gmarg § IAd AT W
ag @@l aw@ ¥ HW FT FHA)
wiw wifors st 2@ § wgi 1 owar D
o &, feT agr guit uogaTaTe & aga
¥ v § faaw QT wmar &1 wT
@At

7w marty weew : g A fas st
LAl &

ot forwd : agl @ AT Sy faded
T ¥ TEM WA W AT § 1 aeAg

:twﬂwﬁﬁiﬂtgm ™ it
A

¥ @+t agey & wga1 agar fs do

wHlg ®1 oE ww § fe o arei d

amaT § ag gy o @, N gy enen §

ag aneT ¥ onar § 1 srwr gt QT Ay

Tui 21 @) & argz IR K afadt awn
g

" awrafe wilew @ a7t wwAr et
|

oft fered : & wigm fe o 9 o
aYerr afrafedt & mt & §, ewr o
ET § %) WA gU, IN Fwww ¥
AT AC |

st gowe ¥efear (nted) : gwmfy
Agr2g, ATAAT FAY wERT N fam w0
£ va®% amg afiafae grza sfaea A
i fet v gw grom & wwi gr ol
2 % fou & dareg &) 34} 67 wre)-
AT AT WEAT R |

qg §eqr gARR 2T § dewrdi WY Aly
TIEA S AT B} € JrgA w3 e
geqr b1 SER) 9 g% woar W
gr9w # afl aredft qg faar qe7 & fog
W g

oY gETY ¥ Ak # oy oy § I F
@t gwe) wif gvgr s AfY foewrf
a1 waitfe g woror (2) & gu-wor
() ¥ forar & fe @ anrfemrem dzer mad-
#2 & aifeef) gt itz qmre (3) & @
ngr § f& 3 AT Iw AEAT g
% Yoeda g Ay dxe ¥ ¥ w
g A gt W dgm auddz Y gear-
TETT ®17 &7 | 7T 5T § fis o ofle
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[ go mwo Farfrar]

d. sy I § afes ot oo W
wiiat W faw & ru st R, W
adyar ag 7 fs ag o@ sgaw fes
@ T YA AT F & w7 F gar-
faw w1w U | w91 qwatg § wraard
e s G Aot s ? famwag ¥
W faw dw g § WA g WNE T W)
femr A8Y 2ar ¢ 1 wwfag 7O wdar §
fir omq TaeT A ARG wRFT
gaR! Iy X arfe e w1 wfer A
& nedhy foerr s, sefedi & 3
# agraar fasdy | s2YAee ardt @ ww
® #7T7 WA 79, 9% A 419 § &IAY
L4

firere &Y & &€ sfanT frgsa g
o g wifed sfawa w0 s @
geqeren ¥ frgea gun ar 1 9@ Ao
feit & ot ocell st F wf oy
@ fopid & a1t § of wifediz § gaw)
& §% ofr & 4 SRR W gwE
fed & arefy % 3% A H faer waey
A o wzm ¢ I3m § 1 ggET ®W @
fear wrm wifge ar ag s gra faar
fed A w1 fosar anar afgd ar 1 3sea
it gfrafet faar agarn & & o &%,
wt 0 # fasr dveg ¥ alvdd
AgRT ¥ §g $77 TG IAQ § AT A
#1€ enw w17 fear § 1 Ju ag0w ¢ fs
izt wfaga ¥ Nt gw k@, saw
grgst e T 9fgy o 39w
gmifaw fasr & 3 & Swws w@
wrfgm

ez foar wgrem Wil 7 0w agn
sl A el 4 | I g aree
TT AT fear a1 1 3@ ¥ garfaw Ky
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wfmgs € ftgle § a5 cawifkdg
ar et ok § 1 & wgar § Fr e ag-
arT A A # formr &7 w@ew i wifgy
QET AT firgr A arvws oY ar9 fawr-
faal & sgmaadmar aar ama Xwd §,
WIAEPSTHNANTIT | W@ IRT %
gradifide & srare 93¢ farear w7 Saew
F@T AT AT § )

e & ¥ #) @ & R oagy
¥e T ¢ ad ¥ arfae F o s
&5 qdmd & Wil § 1 S¥ o9
wfagew 99, 47 &% faar @ s
&4 &7 g fawifadl §1 qEITAC AFAT
2 T AR I@EF M GT AT F oo H
Wit famfedi &1 geated fear ong
% gfic & & anwar § e e w1 o
30 8, 997 ) AFT W gEIT KA H
TET G|

aix fgigeam & 2w aga fomy
gu &l off aga fog® gu &)
fegra fegal & smar §1 & o)
afeg ¥ wpiw sEw f§ afe-
aifagi ) fret 97 argw) fadie s &1
wifgn st Fas! fadi soie camr anfgd
FYT g 729 I3 g 1 zad foar
1 99T W A19F) FA1 Nfge | s
agfead ot sarzr qar 3% feq ¥ar
wrfgd | fAtgar ot a7 wr &, IWW
A1 arar wfgy | foay A gfand ag
® afrs ¥ wfes g2 £ wfgy Al
g&! WA # g9v9T F1 &9 9 afvafady
%) w11 fz? 0 A Ag Fh § A%
g. ot @) ¥ 3a% fag dar g dar §
ot agley A frafedts & o @
¥y wafys femt A §1 aw e
wrEAISA 3T 97 ax wgrew i€t & fawr-
feal £ frar Qasy, faaw dearsl
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% & 4 A g e wag o,
I SAW 9 w7 A9z (FwMoAT 1 IA-
g fagdfiz TR dus 1 va e @
T & i e feardts eafm g3 ¥
W deg gfqafedia §, @ wfa aow
fang aifoer § X w192 %@ gifger w
sqwy frrr wifgg | daddE ®) 39
ghrafadtor # =i 391 wifgg a 3%
fawra w1at wfgy 1 97 gfafedtsr &
gt famfaai st wfor 759 g, gaw)
vegar N ot fadaft otz afr ma)
Haw oy gafa @i & f azw &
wgdw s& 01 5 e ghrafada ) @
ghRafedra wiar o & gfaafeds
arEy wHET €1 A ¥ IqE AR

faar @y |

SHRI SRADHAKAR SUPAKAR (Sam-
balpur) : Mr, Chalrman, Sir, | want to draw
the attention of the hon. Minister to two
or three fundamental problems connecied
wlth this Bill, In clause 4, it Is stated

“Provided further that the Commi.
sslon shall not glve any grant to any
Universiiy which is emablished after
the commencement of the Unlversiiy
Grants Commission (Amendment) Act
1968, without the previous approval
of the Commisslon and of the Central
Government,"”

I want to ask a question specifically as 10
how long this ban will last and whether it
would be a permanent ban, If not, I further
want to know, whether It Is necessary to
provide the conditions and the terms under
which a university which has been establi-
shed without the concurrence and consent of
the Central Governmeat and the U,G.C,
will be eotitled to recelve the grant, This is
my [first polnt.

My next point which is more vital Is the
exclusion of the vice-Chancellors from the
U.G.C. When this Bill was originally
brought before the Rajya Sabha, the Sapru
Commlitice report was available with the

Government. The Sapru Committee sald that
the Vice-Chancellors should be excluded
because they are interested in getiing the
grants. After that, the Kotharl Commission
gave thelr report. I may quote one paragraph
from page 344 of the Kothari Commission's
Report where they have taken strong excep-
tloo 1o the excllasion of the Vice-Chance-
liors from the U.G.C. 1 am quoting 1

““The Sapru Committee has expressed
a view that it would be undesirable to
appoint a person who is holding a
full<time appointment as Viec-Chance-
llor as a Member of the U.G.C.”

“This proposal has been pied by
the Government and the necessary
changes are being made In the U,G.C,
Act, We are unable 10 agree with that
view and are of the oplnion that the
U.G.C. should not be deprived of °
the services of an eminent person
mercly on the ground that he happens
to be a Vice-Chanccllor,”

Sir, the consequence of this Bill, when it
is passcd into an Act, will be that the Vice
Chancellors will begin to learn back-seat
driving, Elther the Vice-Chancellor will
Influence University Professors or Readers
who will become members of the U.G.C,
from thelr own university or the other alters
native will be that there will be a constant
conflict between the Vice-Chancellor, who
Is head of the University and some professors
who are working below him and jrin the
U.G.C. who will play a sort of politics,
That is unfortnnately prevalent in many of
our universities, The hon-Minister who has
worked as a Vice-Chancellor or the
Universities for so many years should think
of the corsequence of excluding the Vice
Chanccllor and some professors of a partl-
cular university under him becoming a
member of the U.G,C,

The pext point that | raise duriog the
discusslon does pot appear in 1he Blil, That
s about tbe iniroduction of simester system
which, he says, is so popular with some of
the educationists in India. Wa know that
the Radhakrishnan Commission recommead-
ed the idea of the three-year degree course,
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[Shri Sradhakar Supakar] do then? Do we have to print more
money 7

But the malin reason why it fell into disuse
and It became unpopular Is the fact that at
the end of each year In the three-year
degree course, there was a university exa-
mipation, and in between the examination
and the final declaration of the results, the
students were practically without any assis-
tance from the lecturers and professors. So,
they practically read only for five to six
months In the year,

If semester systom Is to be lntroduced,
then from the experlence of all universitles,
we know that unless they stick to a strict
time-table for examinations, neither the
examinatlon nor the semester system |s
going to succeed. They are bound to end
in dismal fallures, because we know that
no uoiversitly stiks to the time-table.
Therefore, thls matter needs sufficlent consl-
deration,

Now, I shall say a few words about the
UGC reports. 1 am sorry to say that the
report for 1968-69 has not yet been placed
before the House, Although it ought to
have been placed before the House even
before the Demands for Gants relating to
education were discussed, yet, even today,
that report Is not before the House, So,
we are only doing hlstorical research_so far
as the UGC reporis arc concerned,

So far as the grants are concerned, In
each of the reports, there has been a
lamentation over the fact that the funds
are inadequate, ard, therefore, they have
npt been able to fulfil their commiiments.
We know that there are 78 unlversitles and
10 deemed universities and according to the
revised grants, the amount available is only
Rs. 24 crores, The consequence is that the
malntenince grants to the unlversities be-
come starving mainteoance granty, and the
devclopment grants become doles, and the
UGC becomes the University Doles Com-
mission. That Is the sad state of alfairs,
I am sure the hon, Minister will when he
replics say ‘What can [ do 7", but I would
submit that If he wants to improve the

condition of the universities, then expression:

of mere helplessness does not help,

DR. V.K.R.V. RAO: What do we

SHRI SRADHAKAR SUPAKAR:
He may print money and give us,

DR. Y.K,R.V. RAO ; Is that the view
of his party ?

DR. RAM SUBHAG SINGH ;
are already printing money,

They

DR. V.K.R.V, RAO i He wants me to
print more,

DR. RAM SUBHAG SINGH
(Buxar) : They devalued our country
when they devalued our currency,

SHRI CHENGALRAYA NAIDU;

The Prime Minister has devalued the party
and devalued everything,

SHRI SRADHAKAR SUPAKAR : It
Is the duty of the hon. Mintster to find
money from the Cabinet, and It Is not
for me to print moocy and suply it o
him.

SHRI P. G. SEN (Purnea) 1 We only

accord sancilon,

SHRI SRADHAKAR SUPAKAR : The
printing of text-books In regional languages
for use in each university and the switch
over from English to the reglonal languages
in the different universitics has been so slow
that | do not know when the purpose of
switch-over from English to the reglonal
languages for the purpose of university
education will be achieved, 1 hope that
it will be achived lo the twentieth century,

ot sywmt e (qEAi) AW
arge, g% qet § fs 4 Ngafor Qe
T gER g gd § % gw w d=a
NaggNEHge 7 § o A
afgdY urge wdte €1 T mfe ag faw
% o ey & vg1ar oy € 9% |

Sxgaw Dy o wgAr g 3o
Wwamdawmasr @ § § fs -



2713 U.G.C. (Amdt.) Bill VAISAKHA 23, 1892 (SAKA) and UG.C. Report (M) 274

wfadt mew sitaT w o fgeal ¥ afz
farwa gw @ a3 fs @ gdrafed
qET N FFT qEF K AT Ig0A7 0GA
§ 37 % 3g =918 £ gAY Ig
argdt § fr et atg & woltfaafon ot
FTH I1Z01 § FqIAT AFH KT g%, T5 T
# gaIt A AT AT F AR FTA KT
a%, 37 ®feif #1379 gfafeda &
arg MNE | Nt —gNafad qrzs s
a7 o @ gAafedt amd o) fag
walfaas feard 1 agf &y k. Jegs-
frsw #1 aru, faarr w1 a1 sar @,
afsd ev & faags g=et dar &, adai
&1 %e@ gl § 1« =@ fad ag gAafed
fas waifrga faad aYx s wifesi
itz gfafedta ® gw § wfes fem
T A AIY AGFT gAifrgm wW §@
% foq g &1@ § | Y47 Tgw, 0w
wiww & a & alg fay gal 2 A
gaifas & gare & fod smar s@ o
qizfegy AX aufaer t gAafads &
gfaar wt & fagrdf 937 arar w@& 83—
sa1 aug oY, 1§ wfaw 4, AN F @@l
aiety grfas w1 & fadr wifw = 9 )
T /1Y AT FIA Y 39 ;7 w1 WWT

g |

Y fgear ag Qi wifge, fow &
FOTET oY ATHEEY 1 FTA MY ¥
®! gE § § ©F qarfT A g §
fis ag o 7@ w1 aE W W
gesd ¥ war g1 v wifex
¥ arar § &Y agh S I¥ amiw weReeA
¥ wrezT w1 XAv WigA §, WGw A IW
%! W1 WG, 4 S Iq 1 gAw T v
o, fenam i fe ag e W & 1 ¥
Yo e W O A A B W

faq & wrgar g fe gfrafadrs w1 <
feear goeedta & forn <ar a7

atwat fgear ga & agm @ anor 80
el femra gart 2w & §, 0 2t ik
§ 37 %1 fareft ®) aat & fo, ¥t
I ® w7 A g9 F fow AY g
AR ¥ D) A#T AT HT ST 7 W WA
frm o, se maf@ & & wgm ¢ fe
gAafadra o1 olwar fgear oiftesat &
fod ar oy )

w17 g3 & s gmit qre w9ar W
R 1| WA At &9 g ), waife oF o
fafreze & foq #0%Y a1 wifge, sw
1 A1z & fag, 37 ¥ gt & fou, o
FIXF fou, 37 ¥ dlo go ¥ fem,
T ¥ G307 ¥ fag, 37 ¥ e & foy
3 FAT w9a1 &« g, At avety g1
a¥ £33 & fodr woar wgr & amAmr
ag fggmm fom 3 gfaar ®) qas
famrar, sirsr 39 ge% § of-fed &7 A
TRARx IARATE @2 ¥ € giw ®
%A W Iz 9 ¢, WifF A0 F yw
aF a9y for @7 ¥amw §t oghar
wF % Ffaw & §1 qifae T e
ST ®Y AT FAAT Wgy § &% Ty
fgat ¥ el &) Mafaeze aarar wigd §—
Al A as I A H R

XG4T Gigy, AT A% ) gegav
) dq9 ¥ 119§ qw @ qftw
®3ar g—mid A X« TweA q@ar qv
ae fag & fazy & for Az= s&AqT
¥ 23 af @< fey §, 3@ ¥ foaga fenr
wrg, fog @ Y@t e €Y s fe qw
avx gev w1 fo ¥ wlla geF xw
q% |
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DR, V.K.R.V. RAO : I should like to
begin by thanking all the hon, members,
eipecially those who had taken pant In the
discussion, for the very deep concern they
have shown about problems of higher edu-
calion, and the many constructive sugges-
tions they have made for its Improvement,
1 would like to wmssure them that 1
shall see that the full record of the discusslon
in this House is made available to the
Chairman of the UGC who would also make
it avallable 10 the members of the Commli-
sslon 0 that the Commission could be in-

_farmed ahout the thiokiog of, the supreme
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body of this country on matters of higher
educatlon,

In the original Uboiversity Grants
Commission Act it was specifically provided
that the Chairman shall not be an officer of
thd Central or State Goveroment. In the
amending Bill, since the Chairman’s appoin-
tment was to be made independently,—in
the original Act one of the Mcmbers was to
be made Chalrman—ihe Government had
not thought It necessary to loclude this
provision. When gnestion was raised in (he
other House, my predecessor gave an  asiu-
rance that Government would not be appoin-
tlog an officer of the Central or State
Government 10 the august post of Cealrman
of the University Grants Commission. the
same question was raised In this House, and
I believe one hon, Member, If I am not
mistaken, my distinguished [riend Shrl
Bhattacharyya. among others, suggested that
it would be betier to give another assur-
ance,

SHRI C. K. BHATTACHARYYA
(Raiganj) : To report that assurance,

DR. V. K. R, V. RAO : Therefore, in
aeierence 10 the opinlon expressed by hon.
Members and in order to make It indepen-
dJdent of assurances and of the personalities
of the Education Ministers, I have glven
potice of an amendment to the Bill which
makes it specifically clear that the Chair-
man of the Commission shall not be appola-
ted from among the officers of Central or
State Government.

My hon, frlend Shri Kandappan, for
whom | have great respect, made a very
good speech, | was wvery much Impressed
with his interest in Hindi. My mother ton-
gue is not Hindi, his is not Hindi; I happen
toknow his mather'tongue, | do not think
he knows my mother-tongue; but 1 was
very glad to find him showing so much
foterest In Hindi, He asked why sclentiflc
Journals are finding no circulatlon among
the Hindi population, Another distinguished
friend from the same party went (o the
length of suggesting that a boous of Rs, 100
should be given to a penon in order 1o
make him read a Hindi sclentific jourpal,

SHRI §. KANDAPPAN : 1 made
this polnt In the cootext of the Iodian

languages, whether it is Hindi or any other
language. You should properly equip them.

16.57 hrs.
(MR. DEpPUTY-SPEAKER in the Chair)

DR. V. K. R. V. RAO: Quite right,
but in making that polnt, with which I am
in entire sgreement, he did contrast the
Tamil and Hindl editions of the UNESCO
Courier, 1 do not know from where he get
his figure of 200 copies for the Hind! edition
and 3000 for the Tamil edition. My infor-
mation iIs that both the Hindi print order
and the Tamll print order are for 3,000
coples, What has happened Is this, He I3
not right lo saylng that for the last few
months It has been stopp:d. It has not
been stopped,

SHRI 8, KANDAPPAN : That Is what
I said.

DR. V. K. R. V. RAO : Please look up
the record. You did not say what [ am say-
ing now.

SHRI S. KANDAPPAN ; Probably
they are thinking of stopplng. Are you
contradicting my statement that the sales
have been 1educed ?

DR. V. K. R, V. RAO : I would beg
of the hon, Member not to Interrupt me be-
cause | will not g> one word beyond what
Is In the record. He had suggested that the
Hindi addition had been stopped. | am not
a Hindl man, but I want to establish the
fact in this House that Hindi literacy is
growing, Hiodi-speaking people’s interest in
sclence and sclentific lterature Is growing.
Hindl Is certalnly advancing in this counatry.
It is true that for the last {ive or six months
the Hindl adition has not been brought out
because of some trouble In the prees, The
Tamil adltion s coming because the Tamils,
1 must say, are very good and elficient
administrators, As far as the Hindl issue is
concerned, the last Jssue came out in August,
19359, and the issuss up to Fcbruary 1970
stlll jo the press, | am very glad that Shri
Kandappan, by drawing the auention of
this House, has drawa my attcnilon to this
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fact. 1 shall find out how so many month-
ly lssues are still in the press and if anything
has 10 be done. We are not bringing out
this journal, the UNESCO are bringing it
out, 1 shall try to sce that the subsequent
Issues are brought out in time. Incldently
1 should like this house to know, b:cause
some body made a suggestion ; why not glve
a bonus of Rs. 100/- in order to get one
reader for a Hindl science journals 7 There
Is a journal called Vigyan Pragatl which Is
a science j urnal which is belng brought out
by the C.S I.LR, for the last 6 or 7 years ;
it 1s a journal of popular science in Hindl. In

1961 its circulation was 13500 and in Aprll,
1970 lts circulation stood at 22000, 1 would
pot have sald these things ; 1 had to say
them because I did not want any misunder-
standing to arise,

1 am for all the Indian languages, | am
certalnly anxlous that Hindl should be deve-
loped and propagated ; | am equally an-
xlous that all the other Indian Languages
should be developed,

. ot sge oA 31T : I & A anq
wrr suia 1 SEw feu w9 A s
fear |

DR.V.K R.V.RAO:
to this afierwards,

I shall come

1 hope hon, Members will forgive me
if1 do not refer to individual names
but only refer to the criticism or
suggestions which have been made by them
because of the time at my disposal. 1 can
tell them that 1 have got fairly good notes.
being a good students, of the point made
by different Members,

One of the Important polnts related 10
the medlum of Instructions. There has been
a great deal of discussion in this House and
diverse points of view have been put for.
ward before this House, One or two Mem.
bers have gone to the extent of saylng that

~ English should be the medium of instruce
tlons. 1 believe my friend from Kerala
said that Kerala University would b2 the
lust unlversity to adopt Malyalam as the
médium of instructlon in that university.
Ovr friend Dr, Santosham from the oppo-
site side also said that It would be a great

tragedy I the regional languiges became the
medla of Instruction.
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SHRI N. SREEKANTAN NAIR: |
have suggested that all technical terms should
be in English and should be uniform throus
ghout the country,

DR. VK,R.V. RAO (Quilon) : I thiok
I have (0 restate the position of the Govern-
ment of Indla, Unlversity Grants Commi-
ssion and the Vice Chancéllors on this sube
Ject. It Is the declared policy of the Govern-
ment of Indla to the extent that the Govern-
ment of Indla have a policy on the subject
of educatfon in all the States, because
constituilonal constraints are there, to bring
in progressively, without bringing about any
deterioration In  standards, the regional
languages as the media of instruction, This
pollcy has already been accepted. The pace
of progress varies from unlversity to unlver-
sity depending on the enthnsiasm shown by
the people who may be Incharge of particu.
lar wuniversities or that pariicular Govern-
ment or the policy makers who can influence
the pace of progress In that partlcular
reglon. There ere about 78 univer:lties In
this Country and owver the last few ycars, Il
I am not mistaken, 52 or 53 universitles
have alrcady adopted the reglonal language
as the medium of Instruction for one or the
other courses. Some unlversi:les have done
so far all the subjcets but they are not
many. A number of univershies have got
It for one or more di-ciplines and they have
given the option for the reglonal language.,
The Government of Indla are very anxiouns
to facilitate thls movement, For that
purpose U.G C. has been establishing lan.
guage depariments and helping to cexpand and
strengthen the language department in all the
unlversliies. In the Fourth Plan the Govern-
ment of Indla have got a very big programme
for productlon of books In the Indian lan-
guages; one crore of Rupees has been set
aside for each languege. These books are
brought about at the university level by
commitiees of educattonists, some of them
are firanslations or adaplations and others
aie arlginals books, In order to bring about
a certain amount of national integration we
have alio decided that about 20 or 25 per
cent of the books so produced will be used
for the production of canc books. which will
be availab'e for translation in  which  will
be all the Indian languages.  Bceoks
like the Encylopacdia, books like the
11 volumes of hisiory, books on science,
anilomy, medicine or surgery books—gf
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‘that kind —which we think would be more
or less prescribed at every unlversity, we are
trying to produce them at the C_ntral level,
and getting them translated in all the diffe-
rent Indian languages. Here again, our in-
tentlon is not merely to translate, for, we do
not like this translation business too much,
But at the moment, we have no alterpative
and we have to fall back on traoslaliuns to
certain extent, but our entire ambltion and
and Intentlon is to promute original wrliing
rather than translation. But in so [far as
translations do exist, one thing must be re-
membered. We are very much aware of the
fact that one of the piob'ems is this, This
Is uwbout myself because my di.tingulshed
friend from Tamll Nadu translated one of
my books— Essays in Economic Develop-
menf—in Tamil. 1 read it because I can
also read Tamil, But 1 found It
rather difficult to understand It myself. So,
I realised that more translatlon by liself is
not good enough, Translatlon also is an
art, It also requires training; it require
specialised training. We discussed this
matter with the Unlversity Grants Commis-
sion and the Uaiversity Grants Commission
from this year has instituted 100 sealor
fellowship 8 for the purpose of translators
who will be first-class M, As., who will
know the r subjects, who know thelr langu-
age, and who know the language from which
the translatlon is to be made. These gentle-
men will be given Lecturers’ scales and if
they do good transiation or good adaptation,
many Vice-Chancellors have agreed that
they would be recogolsed as an academic
Act and would be given M. Liit. or Ph. D,,
as the case my be, and utimately these
getlemen will be absorbed into the teaching
profession.

SHRI SHINKRE (Panjim): Also folk
songs and folk storles. Wil the UP. SC.
have any programme to collect folk songs
folk stories and publik those ones.

DR. V.K. R, V.RAO1 If 1 have to
cover everything, it will become difficult,
Even as it is, professors are long winded
windbags and If he provokes me more, the
Deputy-Speaker will have to order me to
resume my seat, [ do not want to put him
{n an ambarrassing position.

SHRI BAL RAJ MADHOK 1 But
teachers should be more exact,

DR. V. K, R. V. RAO: I cannot
compete wilth Prof. Madhok In exaciness.
S5, 1 was saying on this question of langu-
8ge. We do not want standards to be lowe-
red. There i3 no doubt about it. I have been
saylng—Mr, Rabi Ray and his pany will
forgive me if they do not agree with me—

AT gZIA Y WA @A A QAT
9 §29 ®) IA AW F KT qafaF Wy
e | o ® ag) gerar arfgd

ot tfa g gt : WA weEw W
g9 gHAT g § 1 wus wrar A A

DR, V., K R. V. RAO : 1 have
been saying this in Kaopur and Luck-
now and other pleces., | am very anxi-
ous because [ am very much Interested in
Northern India and | do not want the
young boys and young girls of northern
India to give up English. Of course, the
medium of instruction must be Hindi, But
if they do not rcad the books which are
available in Eoglish, which are not available
in Hindi, they will be putting themsleves
in a lower po-ltion of academic and techol-
cal comp:tence, as compared not only to
people In other parts of the world but the
people in other parts of this country. So,
while | do not want English 10 go, 1 want
especlally the students who go to the uni-
versties and colleges, to have a good work-
Ing koowledge of English so that they can
have access to this wast store-house of
knowledge that fortunately or unfortunately
is only to be fouud in the Esglish language
today in the world.

1 am also quite keen, because I am
convinced over the last 25 years, that the
mother-tongue has to be the medium of
instructlon, 1 want to assure this Huse
and 1 want to tell the Hous: that the Ual-
versity Grants Commission is in full sym-
pathy with (his idea that we want to go
ahead with making the Indian languages
the medium of instruction, but in such a
maoner that standards do not fall,

Simultaneously, there Is the problem
which has been raised by my frlend Dr.,
Santosham and also one or two other hon,
friends : what happens to Integration ?
What happens to the unit 7 Wnat happzns
to the link 7 Will there be a babble of
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tongues when scholars from different parts
of Indla will mest ? Of course not, That
is the reason why we have the thre:-langu-
age formula, 1 know it will still take some
more years for me to convince my friends ia
the far south of this country that the three-
language formula s a good thing, But I
live in hope and I have a great deal of
patience, and L am a profound bellever in
the pracilcal common sense of the Tamil
people, but barring Tamil Nadu, every

{ other State In this country including Naga-
land, whose officlal language is English,
has introduced Hindi and they have adopted
the three-language formula. O course it
takes time, and In another 10 years or so,
when the threc-language formula really
comes into effective force, [ see no difficulty
at all of this qu:stion of babble of tongues
coming. Puople will be ble to mave about
and, at the same time, their brain-power
will _b: much more effectively developed,
because, according 1o the educationists,
beglaning from the Radhakrishnan Commis-
slon, the education meJium has got 1o bz
through the mother-tongue, 1 hope in due
course the creative cnergics of our young
people will be properly released, 1 have
falth ia then, We have got so many intel-
ligent men in thls country, How is it that
we have not made any impact on the intel-
lectual contributions in the world in sclence
or soclal sciences and we have to go back
to the age of the vedas and wupunishads In
the 20th century ? Compared to the nun-
ber of educated people we have we have
not made that profound impact on the world
which a small country like Holland or
B:lgium has mad:, leave alone France,
England and the Unlied Siates 7

SHRI J, II, PATEL (Shimoga) :
is no Eoglish in Holland or Belgium.

There

DR, V.K.R.V. RAO: 1 may tell
Mr, Patel that ] am with him much mor~
than perhaps he Is with himsell. That is
why | have been saying all these years that
it is necessary to have th: mother-tongue as
the medium of Instruction, 1 would assure
the House that this is the policy we are try-
ing to follow, but please don’t pressurise us,
In your enthusiasm, don't destroy the
standards. W.: are very anvious to fulfil
this policy, There is no difference belween
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onybady In this House and ourselves on
this matter. But please allow us to sec
that while we do thls simultaneously we
also maintaln standards and enable the cre-
atlve energles of the studsat community to
be properly released,

One  Member—I do not
whether it was Mr Supakar or
Kedarla—saild that UGC has become a
bureaucratic body.  Actually, thero are
2 Governm:nt officlals in the UGC with
9 m:mbers, Now there will be only 2
Government offlcials in the new UGC which
will have 12 members, onc is the representa-
tive of the Finance Ministry and another of
the Eduzaiion Ministry, Somebody said,
uader this Act, we are glving pawer to the
Commission to delegate 1Its powers to the
Chairmwn or any mesmbzr and what will
happen il the powers are delegated to the
officlal members, Normally the delegation
of power will be mide only to the Chalr-
man or the Vice-Chalrman, But if it s to
bs made to any member, | can give this
assurance to the House that such delegation
will not be made to the officlal members,
This assuranze can bz treated as part of the
law that will govern the working of the
Act,

know
Mr,

The question of Ernakulam University
was ralsed. Actually the UGC ltself sent
a team and they sald that Kerala
should have two universities, one at Calicut
and another at Ernakulam. nThe Kerala
Government decided that this should be
done In a phased way; They staried with
Callcut., The reasons for that, Mr. Sree-
kantan Nalr koows better. Ernakulam
took the sacond place, But a post-gradu-
ate centre has alrcady been established in
Ernakulam aad 1 have no doubt that in due
course a university will get ltself established
lo Erpakulam,

The questlon was also raised about
thecapitation fees charged by s0me
colleges, The Governm:'nt, the UGC, the
Vice-Chancellors “‘Conflerence, the Ministry
of Bducation—we are all totally opposed to
this habit of taking capitation fees from
studeats and we have been writing to all the
State Governments and Vice-Chancellors to
see that this practice is discontinued, A
suggesiion has been made now that we may
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ask the UGC to use the sanction of not
giving then grants if they do not stop this
practice, We may give them some time
2or3or4 years. But wlthin that glven
peried of time, If you do mot stop this
practice, you will not get any support from
the Government. If some such (riendly
threat might work, | am quite prepared to
have this kind of intimotion conveyed to
the UGC.

The question of student amenlties in
Calcutta was ralsed by several m=mbers,
This Government attaches the greast Impor-
tance to student welfare and student am=ni-
tles, I have aiready told the House in my
opening speech that we have set aside
Rs. 3 crores thls years for student welfare acii-
vities, Ower the years, a lot of money has
been spent on day centres, text-byok
librarles where a student can g> and study
till 10 o'clock at night or on holidays,
hostels and other amenities, The House
will be glad to know that one of the first
things 1 did for the Biwnaras Hindu Univer-
sity was 10 request the UGC to send a speclal
team to that university to look into the
difficulties and welfare requirements to the
students, 1 got a speclals grant made by
the UGC for the purpose of providing
amenltles for students of that university. |
think something Iike Rs. 50 lakhs are going
to be spent for the Banaras Hindu Univer-
sity for reciifying the many defeccts from
which the student community of that great
university was suffering, The Houze would
be glad to know that the UGC has appoin-
ted another commitiee to look into the
students amenities in the Calcutta University,
This Committee Is golng to visit Calcutta
soon, They will take into account all the
varlous problems and to the extent we can
we shall try and sce what can be done in the
Calcutta University, In due course, we
want to do the same thing perhaps in other
unlversitles because we reallse the minimum
amenitles—1I would not simply call them
amenlties—the minimum convenlences and
necessitles are absolutely essential il we
want the student community to behave
properly and devote themselves to thelr
studies,

Coming to Goa, 1 khow the Goa
Government want a separate university, 1 am
ot In & positlon to give any assurance at

this stage that there will be a universlty In
Goa because. as the hon. Membsr knows,
wo are not in tavour of establishing any new
universities, any new Central universities at
this stage bzcause of want of resources and
other reisons, But | have b:en viry much
impressed by the point that was made by
the hon. M:mber that there Is a special
field for the developm:nt of foreign
languages oth:r than English In Goa. We
d> want in our country soms centres where
competence in forelgn languages can be
obtained and 1 shall try to find out what
could be doae to strengthen the educational
equipment and educatlonal facllities In Goa
30 that It will expand itself and g> beyond
the territory of the Uailon Territory of
Goa.

Coming to Central unlversities, several
hon, Members asked ¢+ why do you want
prior concurrence of of Government of
India ? Oa the opposite side, rome members
said : scrap all the Central universities or
hand them over to the States. My hon,
frlend Shri Kandappan said : hand them
over to the State Governments [ canpot
accuse him of scifishness because there Is no
Central university In Tamlinadu; he was
making an entirely objective and academic
statement—hand over Aligarh and Banaras
to UP, hand over the Delhi one to my
friend Shri Madhok's adminisiration, hand
over Viswa Bharatl to West Bengal, 1 do
not know what happens to Nehru Unlversity
the fifth university Shri Kandappan also
added that we have to distribute all that
money to the 78 unlversitles, Then how
much will cach of them get 7 Are we hand-
Ing over a living body or a corpse ? When
he sald that we have to distribute it among
78 universities perhaps he meant the exira
money that we would be giving.

SHRI S. KANDAPPAN : | would like
to make my polints clear., Rs, 17 crores
or 18 crores that Is allotted for distributlon
gets diluted because one-third of it goes to
the Central universities. That is the point.
What is the the fun in saying that all the
unlversities should bs treated as equals when
you do pot glve them funds ?

DR. V.K.R. V, RAO: 1am glad that
Shri Kandappan fas cxplained his polnt,
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1 thought I made It clear in my opsniog
speech.

SHRI RANDHIR SINGH (Rohiak) :
The hon. Minlster is dealing only with the
polnts ralsed today, Many Imporiant
polnts were raised yesterday, includlog one
about rural universities,

DR. V. K, R. V. RAO 1 I have gone
to the rural colleges, he knows my views
about them and It will be difficult for him
to persuade me to his point of view. 1
know that as a Member of Parliament he
has to create an impresslon in his consti-
tuency that he is making a very good speech,
But I thought that Shri Randhir Singh will
not make this kind of interruption.

1 shall now go to the other points,
Coming to rural educatlon, as far as the
the Ministry of Educailon is concerned, we
are very anxlous 1o increase educational
facilitles in rural arcas, But when we talk
of rural education and colleges In rural
arcas, what preclsely Is the content ihat we
give to the rural areas and what Is the kind
of education that we are golng to glve In
those ccllicges 7 Are we golng to produce the
kind of clerical education and the kind of
literury education that Is belng given In the
citles In those colleges 7 I am sure neither
Shri Randhir Singh nor anybndy else would
like that kind of cducation to be given,
We must have rural colleges but we want
in them much more of vacationallsation,
much more of technical education, much
more of agricultural education ; much more
of ecducatlon will teach self-rellance and
dignliy of labour and wlich will not alie-
nate them from the rural communliy to
which they belong. 1 can assure Shri
Randhir Singh that as far as | am concern-
ed I am all in favour of doing everything
possible for the rural areas, He himself
Is aware only recently the Government of
Indla announced a big scheme for scholar-
ships to rural students, Ten thouand
scholarships are going to be instituted at
the middle school level only for childern
from rural areas and these scholarships in
three four years will be automatically become
40,000 scholarships. I have also been try-
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ing to induce the State Governments to
add thelr own scholarships. [ do not think
anybody should have the idea that
we do not want to promote rural educa-
tlon.

In connection with this I may jump on
to this point which the Members have
made—What are we doing about employ-
ment. Some Members rightly sald, *‘It s
po good your saying employment is (o be
produce only by the communily as if the
educationist has at all no responsibility for
employment.’ 1 accept the charge. I
think It is a falr comment, The educatio-
pist cannot say that he has got nothing to do
with employment, He canrot create employ-
ment but he can create employment-oriented
educaijon, He can create educatlon which
can create entreprencurs, which can create
sell-employment ; which can create people
who will have the willingness to take over
any kind of job, who will be able to Impro-
vise and iInnovate, who will not mind dirty-
ing their hands and work hard. [ am very

much concerned with this problem. We
know the answers ‘vacationalise’. But
exactly how should it be done ? It is like

28 mantra which has got to be translated in=
to actual serles of formulae. Actnally, we
are going to have In this year a number of
pilot projects on this. In the meanwhile
the House will be glad to koow even at the
unlversity stage—my colleagues in the
university of Delhi who have also been think-
ing on this matter—originally 1 had told
them 1hat they should have a college where
B. Com, wlll be taught with vocational
blas; that was accepted—then they have
done some re-thioking and are npow going
to have an instilute called an institute of
professional studies in the Delhl University
whose sole object will be to bring fIn
vocational content both in the under-
graduate and post-graduaie level ; work
out the syllabl, do research  and
so on, Incidentally, my friend, Smt. lla
Palchoudhuri talked about Chitranjan Das
and Calcutta, We thought we would cele-
brate the anniversary of Chitraijan Das and
we thought the best way of doing It was—
secing his Interest in education, his Interest
in vocationalisation—to set up a similar
institute of professional studies In Calcutta
unlversity with the cooperation of the Cal-
cutta Unlversity so that both in Delhl and
Calcutta special attempts will be made to
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impart vocational education. We are trying
to do other things,

SHRI SRADHAKAR SUPAKAR :
What about wvocatlonallsation of education
as reccommended by the Educatlonal Com-
mission ?

DR. V. K. R, V. RAO : T should like
Mr, Supakir to 1ell me whether the details
are given In the Education Commissions’
report ?

SHRI SRADHAKAR SUPAKAR :

Work out the details,

DR, V. K R. V. RAO : That ls exactly
what we are doing, Unfortunately, itisa
prescription. As 1 said before a doctor
says, this man Is sulfering from typhold and
glven this medicine.  But there must be a
compoundcr, a druggist and the mcdicians,
That is exactly what we are trylng to
do,

Then, Sir, regarding Shri  Randhir
Singh’s point about student representative
in the University Grants Commission, Sir,
I admire has enthusiasm for student parii-
cipation, I hope he will show the same
enthuslasm when somebody bring in the
clause for lowering the voting age to 18,
But, [ think, let us first have student
participation In universities, schools and
colleges before we bring them o the Unl-
versity Grants Commisslon. Then, Professor
Madhok talked about Aligarh and Baparas
and said that there are no separate cultures
and so 03, This Is an old, story,

SHRI BAL RAJ MADHOK : 1 want
an answer to iwo things If you can give me
a reply In one sentence.  Firstly, will you
remove the words ‘Hindu’ and ‘Muslim’
from these universitles and will you bring
them on the same pattern as other unl-
versitles by removing the schouls attached
to them ? Secondly, will you permit
private students to appear at examinations
conducted by universities ?

DR. V,K.R.V, RAO: As far as
removing the words *Hindu' and ‘Muslim’

Is concerned, this House Is aware that an
attempt was made to do so and that
attempt had to bz given up on account of
oppositlon In this Houve to the removal of
one or the other name, That is why It was
not possible to do so. The mom:nt leaders
of all political partles, not oanly the major
polliical parties but all parties, and groups
in this House agree that the words should
be removed, [ do not think we will find
it very difficult to persuade the members of
the two universities to accept the deletion.

SHRI PILOO MODY (Godhra) : Call
both of them Parsi universitles.

DR. V. K. R. V. RAO : That reminds
me that my hon. friend there wanted a
Christlan uplversity,

Regarding schools being run by
universities, my hon, Frlend, Shri
Madhok, who always talks of the

importance of culture, tradition etc, should
realise that historicallv the Banaras Hindu
Unlversity started with a school and we are
not prepared to break tradition in that
vlolent manner just for having one uniform
paitern. We are not having schools In any
of the new universitles but in universities
where they arc already there, where they
have got tradlilonally the school: atiached

to them, we do not propose to disturb
them,
SHRI RABI RAY : As in  Shami

Niketan.

DR.V.K,R. V, RAO: Yes, Shantl

Niketan also,

About private candldates, the House
will be glad to know that I am trylng my-
best to introduce leglslation In this very
sesslon permitting the University of Delhl
to admit private condidates to ita examina-
tlons, The Cabinet has approved the

proposal,

SHRI BAL RAJ MADHOK : What
about other universitles ?

DR. V.K. R V. RAO) Other
universitles will come later. 1 am at the
moment concerned with D:lhl,
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SHRI SHEO NARAIN (Basie) » Why
only Delhl University ; why not in other
unlversitles also ?

DR. V.K.R. V. About Delhi we
have the power but we do not have the
power about other universitles. Regarding
more study of Aslan countries In Indlan and
of Indlan studles In other countrles, 1 have
no doubt In my mind that it is an extremely
Important proposal. As a matter of fact,
for the last few weeks I have also been
having discussions with my colleagus, the
Minister of External Affairs about this, We
are very anxious to estab'ish and strengihen
intimate cultural relationship with our
friends in South and S>uth-East Asla, For
this purpose, maybe 1 am able elther to
convene a conference of Ministers of
Culture in these countries or use other
methods, But we will certainly bear In
mind the Importance of making Indian
culture  available in these countries...
(Interruption)

SHRI BAL RAJ MADHOK 1 What
about the specific suggestion of having chairs
In universitics for these ?

DR.V.K.R. V.RAO; I am afraid,
the Educailon Mioistry by ltself cannot do
ft. Thisis donc by the Indlan Councl)
of Cultural Relations,

MR. DEPUTY-SPEAKER 1 Shall we
continue with it today or tomorrow 7 There
are many points which Members have
ralsed.

DR. V., K.R. V. RAO: I can flulsh
In five minutes, There s no polnt fn
prolonging this discussion,

Some people sald that NCC tralning was
unsatisfactory, I am nolt aware to what
extent it is unsatsfactory I have heard
diverse reports about it but I con make an
inquiry about it and find out what we can
do about it,

One of the friends said that In the rural
areas students of a rural unlversity were
asked to mentlon names of 25 big people
and out of the 25 pamecs, 23 were names of
fiim stars-this was not in Haryana but o
Uttar Pradesh-one of Gandhiji and, my hon.
friend, Shri Samar Guha, Is not here, the
other was (hat of Nctaji Subhas Chandrs
Bose, These were the only two Dames,

MAY 13, 1970

and U.G.C. Report (M) 292

SHRI PILOO MODY : Not that of
Dr. V.K.R,V, Rao,

DR, VK R.V. RAO)
of Mr, Plloo Mody,

I think, that shows that it is not enough
merely to establish a college, A college Is
not a prestigious affair, It §s a very impor-
tant to see that the content in the education
given In these colleges Is up to the required
standard. This s the reason why the Uni-
versity Grants Commission has been spend-
Ing more and more on colleges, This s the
reason why I have suggested that one of the
three full-time members should be speclally
for looking after the Calleges, Now I go
further to say that he should pay special
attentlon to rural colleges so that the rural
collcges will have a proper place in the
University Grants Commission,

Nelther that

About auditing of funds, T have already
tald that the UG C. has set up a speclal
cell for this purpose in the Commlission. |
am mysell worrled a little about it, Once
the Universlty Grants Commission is reor-
ganlscd, we can see what steps can be taken
to see that the financial position is impro-
ved.

Then, my hon, friend, Shrl J.H, Patel
talked of man-power plaoning. He spoke
in a most beautiful Kannada which I would
emulate. I want to tell him that we have
been doing It. For cxample, we do ca'cu-
late the number of doctors, the number of
engineers, the number of teachers and so on,
But sometlmes the calculatlons go wrong,
The d:mand projections go wrong; the
supply projections do not go wrong. It has
not yet been found possible to calculate
how many clerks we want, how many edu-
cated men we want and so on, To the
extent we can, we do have man-power
plaoning. We do have doordrishii; we do
pot think only in terms of a short period.

Now, my hoo, friend, Shri Barua asked)
Why do you have business people in the
University Grants Commission? We
want to give educatlon a certain practl-
cal outlook, a certaln practical bias, In fact
the unjversitles themselves are wanting people
from agriculture, from Industry, from busi-
ness, trade and commerce in these bodies,
I am sure, the House will welcome this as a
salutary measure,
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SHRI TENNETI VISWANATHAM 1
You want to put the present kind of busi-
nessmen and educate the people.

DR. VY, K.R. V. RAO : 1 am quite
prepared to take advice from him as to what
kind of businessmen should be put on the
Unlversily Grants Commlssion, There are
young business executives who are as good
as anybody can thing of in our way of life.
who are educated, who are interested, who
have got technical skill and whose partici-
pation in the matter of university policy
making will be of great help in vocationali-
sing and increasing the employment poten-
tlal of our student community.
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DR. V. K. R. V., RAO : I entlrely agree
with Mr. Dar. and, | think , he would cert-
ainly not be unmindful of any moral support
that he might get. 1 entirely agree with him,
It is important to have morality ; It Is
important to have proper philosophy ; it is
important 1o have spiritual values, peace and
s0 on, inlegrated into the sysiem of educa-
tion, If it Is in colleges education, It pene-
trates into primary teachers and, from them,
It penetrates ioto students, 1 entirely agree
with him, Something should be done, How
to do that without violating the Coonstitu-
tlon, without raising the harnct’s nest by
way of varlous religious teachlngs and so on
s a problem on which we are engaged.

As far as studenis’ unrest is concerned,
1 do dot think It is necessary to speak on
that subject at length. The House Is very
much aware of the problem.

Only one thing 1 would like to say before
1 finish and that is, while we educatonlsts
who are ino colleges or in schools or ln

the University Grants Commisslon or in the
Ministry of Education, will sce what we can
do for the purpose of promoting students’
welfare, preventing student Indiscipline and
diminishing student unrest, ultimately, It is
the soclety which is responsible for what
happens to students, There is a very famous
saying In the Bhagwat Gita :

gezieifa Sesegataa) o |

¥ A §E SeETgIad
This is from the Bhagwat Glta, This Is what
Lord Krishoa told Arjuna. As the people In
mighiy places behave, so do the common
people; what they say, what they do, so
also the common people do.

Therefore, it very much depends upon
us who claim to be leaders; it Is on us, much
more than on educationists, that the future
of the student community and the solution
of the problem of student unrest depends, 1
trust, Sir. the House wlll tomorrow adopt
the Bill clause by clause and all the amend-
ments I am moving and throw out the
amendments which I do not want,

SHRI BALRAJ MADHOK : I hope
Dr, Rao will contlnue to pilot the Bill at
least,

SHRI LILADHAR KOTOKI: What
about setting up a Cemral Ubnlversity at
Shillong 7 I made that polnt,

SHRI VKRV, RAO : I am sorry,
Regarding Shillong University, already we
bave received a resolution of the Meghalaya
legislature, The matter has been taken up
and I can assure him that the University
wlll come into existenoce,

MR. DEPUTY SPEAKER : Now, the
question s :

““That the Bill to amend the Univer-
slty Grants Commission Act, 1956, as
passed by Rajya S8abha, be taken loto
consideration,"

The motion was adopied

—————

17.37 brs.
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